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UJALA  

 
Advertised before Acceptance under section 20(1) Proviso 
1327500    22/12/2004 
GORANI INDUSTRIES LIMITED 
PLOT NO. 32-33, SECTOR F, SANWAR ROAD,INDUSTRIAL ESTATE, INDORE - 
452 015, MADHYA PRADESH. 
MANUFACTURERS AND MERCHANTS 
AN INDIAN COMPANY,INCORPORATED UNDER THE COMPANIES ACT,1956 
Address for service in India/Agents address: 
SANJEEV NIPHADKAR & ASSOCIATES. 
2/32, SWANAND, ANAND NAGAR, NEHRU ROAD, SANTACRUZ - EAST, 
MUMBAI- 400 055. 
Used Since :01/12/2002 
MUMBAI 
GAS WATER HEATERS, INSTANT GAS GEYSERS, ELECTRIC WATER 
GEYSERS, GAS STOVES, GAS HOBS AND RANGE HOODS,  

3805
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Advertised before Acceptance under section 20(1) Proviso 
1372957    21/07/2005 
FUJIAIRE AIRCONDITIONERS (I) PVT.LTD 
trading as  FUJIAIRE AIRCONDITIONERS (I) PVT.LTD 
NO.112, TANK ROAD, SIVANANDHA COLONY, COIMBATORE-641 012, 
TAMILNADU. 
Address for service in India/Agents address: 
BUSINESS MARK 
NEW NO. 36, OLD NO. 23, GANGARAM GARDEN, KODAMBAKKAM, 
CHENNAI 600 024 
Proposed to be Used 
CHENNAI 
AIR CONDITIONER, WATER DISPENSER, WATER HEATER.   

3806
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EURO FLAME  

 
Advertised before Acceptance under section 20(1) Proviso 
1437031    24/03/2006 
BALAJI MACHINE WORKS (P) LIMITED 
B-8, SHIVGANGA APARTMENT, S. L. ROAD, MULUND (W), MUMBAI-400 080. 
MANUFACTURERS AND MERCHANTS 
A PVT.LTD.COMPANY REGISTERED UNDER THE INDIAN COMPANIES ACT. 
Used Since :15/01/2006 
MUMBAI 
GAS-STOVE,COOKING INSTRUMENTS,LIGHTING,HEATING,STEAM 
GENERATING,DRYING,VENTILATING AND ALL ITEMS INCLUDED IN CLASS 
11.   

3807
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Advertised before Acceptance under section 20(1) Proviso 
1473432    26/07/2006 
RAJESH SHIVNARAYAN PANDEY 
SUBRAT GHOSH 
trading as  BALAJI INFRASTRUCTURE GROUP 
201-202, 2ND FLOOR, SAI PLAZA, 5/4, NEHRU PARISAR, NN, BHILAI (CG)-
490020. 
MANUFACTURER AND MERCHANT. 
Address for service in India/Agents address: 
ASIAN TRADE MARKS COMPANY 
SECTOR 7 A,G 8, OPP. WATER TANK, NIRNAYNAGAR, AHMEDABAD-382481 
Proposed to be Used 
MUMBAI 
WATER PURIFIER AND CO-RELATED APPLIANCES AND HOUSE KEEPING 
PRODUCTS, MECHANIZED CLEANING SOLUTIONS.   

3808
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AQUAMAX  

 
Advertised before Acceptance under section 20(1) Proviso 
1474536    31/07/2006 
HARI PRASAD SUKHAVASI 
trading as  AQUAMAX SYSTEMS 
81/A, TEACHERS COLONY, TIRUMALGHERRY, HYDERABAD-500015, AP 
MANUFACTURERS 
Used Since :15/09/1999 
CHENNAI 
WATER PURIFYING APPARATUS & INSTALLATION   

3809
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QUENCH A HEALTH 
PROTECTOR  

 
Advertised before Acceptance under section 20(1) Proviso 
1498733    26/10/2006 
SHAIK AKBAR KHADER 
T. DAVID WESLEY 
trading as  THE HEALTH CONCEPTS INDIA 
D.NO. 1-4-959/960, 4A, 4TH FLOOR, RAJ TOWERS, MUSHEERABAD, 
HYDERABAD-500380 
MANUFACTURES AND MARKETERS 
Address for service in India/Agents address: 
RAO & RAO. 
12-10-651/3, ROAD NO.2, INDIRANAGAR, WARASLGUDA SECUNDERABAD - 
500 061 ( A.P.). 
Used Since :02/01/2006 
CHENNAI 
R.O. WATER PURIFIER  
SUBJECT TO CONFINING GOODS FOR SALE IN THE STATE OF ANDHRA 
PRADESH.  

3810
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RAJESH FAN PAARK  

 
Advertised before Acceptance under section 20(1) Proviso 
1547282    09/04/2007 
M. DARIYA DEVI 
trading as  RAJESH FAN PAARK 
NO. 52-C/49, RAJA BUILDING, TIRUNELVELI, TN 
DEALERS 
Proposed to be Used 
CHENNAI 
HOME APPLIANCES  
SUBJECT TO RESTRICTING THE GOODS TO FANS ONLY INCLUDED IN CLASS-
11  

3811
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Advertised before Acceptance under section 20(1) Proviso 
1548501    11/04/2007 
KALPNA GUPTA 
trading as  NEW SAPNA ENTEPRISES. 
M/S68. Laxmi Vihar Colony, Near Kui eslii Market, MALIWARA. GHAZIABAD 
(UP.). 
MERCHANTS/MANUFACHIRERS 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :16/05/2003 
DELHI 
LIGHTING & FIXTURES, ELECTRIC FANS, COLERS, BOILERS, GEYSERS, 
EMERSION ROD, HEAT CONVECTOR & HEATING ELEMENTS, HEATER, 
DESERT COOLERS, EXHAUST FANS, WATER PURITYING SYSTEMS, TEA-
COFFEE MAKER, ELECTRIC CATTLE, L.P.G. GAS STOVE, MILK GOILET 
ONLY FOR SALE IN NORTH INDIA AS PER CLASS-11   

3812
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SOUTHERN MARKETING  

 
Advertised before Acceptance under section 20(1) Proviso 
1550839    18/04/2007 
C.B. ALI 
C.B. ANAZ 
C.B. AFZAL 
trading as  SOUTHERN MARKETING 
AMAS MANSION, FLOWER JUNCTION, JEWS STREET, ERNAKULAM, KOCHI, 
KERALA 
Address for service in India/Agents address: 
TOMY PAUL MAMPILLY. 
XL/6840, KANAKATHARA LANE, CONVENT ROAD, COCHI - 35, KERALA. 
Proposed to be Used 
CHENNAI 
PIPES (PART OF SANITARY INSTALLATIONS)   

3813
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Advertised before Acceptance under section 20(1) Proviso 
1574224    29/06/2007 
PROGRESSIVE ELECTRICAL INDUSTRIES 
8-B, PATEL INDUSTRIAL ESTATE, S.V. ROAD, DAHISAR (EAST), BOMBAY-
400 068. 
MANUFACTURERS & MERCHANT. 
Address for service in India/Agents address: 
VARIKASERY & VARIKASERY. 
31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE TEMPLE, DR. B.A.ROAD, 
DADAR (EAST), MUMBAI - 400 014. 
Used Since :01/04/2004 
MUMBAI 
LIGHTING & FITTING INCLUDED IN CLASS 11.   

3814
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ULTRATANK  

 
Advertised before Acceptance under section 20(1) Proviso 
1587964    07/08/2007 
AYODHYA PRASAD SINGH 
trading as  LYRA POLYMERS 
S-10, 11, 12, A.K.V.N. BOREGAON, GROWTH CENTRE, SAUNSAR 
CHINDWARA, M.P. 
MANUFACTURER & MERCHANT. 
Address for service in India/Agents address: 
VARIKASERY & VARIKASERY. 
31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE TEMPLE, DR. B.A.ROAD, 
DADAR (EAST), MUMBAI - 400 014. 
Used Since :01/04/2004 
MUMBAI 
WATER STORAGE TANKS INCLUDED IN CLASS 11.  

3815
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1589083    10/08/2007 
RICHARD FERNANDES 
trading as  SAINSON MANTLE MFG. CO. 
MUNICIPAL INDUSTRIAL ESTATE, GALA NO.24, 1ST FLOOR, CLARK ROAD, 
JACOB CERCLE MUMBAI-400 011. (M.S.) 
MANUFACTURERS AND MERCHANTS. 
Address for service in India/Agents address: 
ADITYA & CO. 
33-HABIB BUILDING, G.K. MARG LOWER PAREL, MUMBAI-400013 
Used Since :09/12/2002 
MUMBAI 
MANTLES FOR KEROSENE LANTERNS.  

3816
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Priority clamimed from 06/07/2007  Application No.  77/223,404   United States of America 
 
Advertised before Acceptance under section 20(1) Proviso 
1594286    23/08/2007 
Merichem Company 
5455 Old Spanish Trail, Houston, Texas 77023, United States of America, 
a corporation organized and existing under the laws of the State of Delaware, USA, 
Address for service in India/Agents address: 
REMFRY & SAGAR 
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002. 
Used Since :31/01/1984 
DELHI 
PROCESS EQUIPMENT USED IN TREATING HYDROCARBONS, SPENT 
CAUSTIC AND OTHER CHEMICALS. 
APPLICANT HAS NO EXCLUSIVE RIGHT OVER THE LETTER "M"  

3817
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R.S.BROTHERS  

1637530    03/01/2008 
R.S.BROTHERS RETAIL INDIA PVT.LTD 
trading as  R.S. BROTHERS RETAIL INDIA PVT.LTD 
OPP: OSMANIA MEDICAL COLLEGE, KOTI, HYDERABAD, AP 
MANUFACTURERS AND MARKETERS 
Address for service in India/Agents address: 
RAO & RAO. 
12-10-651/3, ROAD NO.2, INDIRANAGAR, WARASLGUDA SECUNDERABAD - 
500 061 ( A.P.). 
Proposed to be Used 
CHENNAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSE.  

3818
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TUNDRA  

 
Advertised before Acceptance under section 20(1) Proviso 
1654051    15/02/2008 
USHA INTERNATIONAL LIMITED 
Surya Kiran Building, 19, Kasturba Gandhi Marg, New DeIhi-110 001. 
Manufacturers and Merchants 
A Company incorporated under the Companies Act 1956. 
Address for service in India/Agents address: 
BANSAL & BANSAL 
210, JOP PLAZA (OPP. MC DONALD"S) P-2, SECTOR-18, NOIDA-201301, NCR 
DELHI. 
Proposed to be Used 
DELHI 
FANS.  

3819
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GROW MORE  

 
Advertised before Acceptance under section 20(1) Proviso 
1658376    27/02/2008 
VINOD KUMAR AGGARWAL 
SANJEEV GUPTA 
JHARMAJRI, POST OFFICE, BAROTI WALA, DISTT. SOLAN, H.P. 
MANUFACTURERS AND MERCHANTS 
A PARTNERSHIP FIRM DULY REGISTERED UNDER INDIAN PARTNERSHIP 
ACT, 1932 
Address for service in India/Agents address: 
DELHI REGISTRATION SERVICES 
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110 025. 
Used Since :01/01/2003 
DELHI 
L.P.G. APPLIANCES, HOT PLATES, ALL COOING RANGE 
INDUSTRIAL AND DOMESTIC BURNERS, GAS STOVES, GAS TONDOOR AND 
ALL INCLUDING IN CLASS - 11.  

3820
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Advertised before Acceptance under section 20(1) Proviso 
1660792    04/03/2008 
M/S.ONE SOURCE INTEGRATED DESIGN BUILD SERVICES PVT. LTD., 
NO.859, 17TH MAIN, BASHYAM CIRCLE, RAJAJINAGAR 5TH BLOCK, 
BANGALORE-560 010. 
MANUFACTURER AND MERCHANTS 
(AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT, 
1956) 
Address for service in India/Agents address: 
A.V. NATHAN ASSOCIATES. 
451, 2ND CROSS, 3RD BLOCK, 3RD STAGE, BASAVESHWARA NAGAR, 
BANGALORE-560 079, KARNATAKA STATE INDIA. 
Used Since :09/05/2007 
CHENNAI 
FITTINGS FOR WATER SUPPLY AND SANITARY PURPOSES, GEYSERS, 
LIGHT FITTINGS.  

3821
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TRANSBLOCK  

 
Advertised before Acceptance under section 20(1) Proviso 
1662390    07/03/2008 
ZANOTTI S.P.A. 
VIA MARTIN LUTHER KING 30 PEGOGNAGA ITALY 
MANUFACTURERS, MERCHANTS AND SERVICE PROVIDER 
AN ITALIAN CORPORATION 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
AIR CONDITIONERS FOR VEHICLES; AIR CONDITIONING INSTALLATIONS; 
AIR CONDITIONING APPARATUS; AIR COOLING APPARATUS; COOLING 
INSTALLATIONS FOR LIQUIDS; COOLING INSTALLATIONS FOR WATER; 
DESICCATING APPARATUS; DRYING APPARATUS AND INSTALLATIONS; 
EVAPORATORS; FREEZERS; HEAT PUMPS; REFRIGERATING APPARATUS 
AND MACHINES; REFRIGERATING APPLIANCES AND INSTALLATIONS, 
REFRIGERATING CABINETS; REFRIGERATING CHAMBERS; 
REFRIGERATING CONTAINERS; REFRIGERATORS; GRAIN CHILLERS; MEAT 
DRYING EQUIPMENTS.  

3822
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Advertised before Acceptance under section 20(1) Proviso 
1667690    24/03/2008 
DINESH OHRI 
trading as  DINESH IMPORT-EXPORT COMPANY 
VILLAGE PAWARAN MUKERIAN DISTT HOSHIARPUR PB 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
SHARMA & ASSOCIATES. 
1834/1-E, PAVITTAR NAGAR, HAIBOWAL KALAN, LUDHIANA -141 001. (PB.). 
Used Since :01/01/2005 
DELHI 
CERAMIC GOODS INCLUDING WASHBASINS AND FLUSH SEATS FOR 
SANITARY PURPOSES FOR SALE IN INDIA & FOR EXPORTS ALSO.  

3823
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ERGO  

 
Advertised before Acceptance under section 20(1) Proviso 
1671533    02/04/2008 
USHA INTERNATIONAL LIMITED 
Surya Kiran Building 19, Kasturba Gandhi Marg, New Delhi-110001. 
Manufacturers & Merchants 
A company incorporated under the Companies Act, 1956 
Address for service in India/Agents address: 
BANSAL & BANSAL 
210, JOP PLAZA (OPP. MC DONALD"S) P-2, SECTOR-18, NOIDA-201301, NCR 
DELHI. 
Used Since :03/01/2008 
DELHI 
FANS.  

3824
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LLOYD  

 
Advertised before Acceptance under section 20(1) Proviso 
1671585    02/04/2008 
LIOYD ELECTRIC AND ENGINEERING LIMITED 
trading as  LIOYD ELECTRIC AND ENGINEERING LIMITED 
159 OKHLA INDUSTRIAL ESTATE PHASE-III NEW DLEHI-110020 
MANUFACTURER AND MERCHANT 
Address for service in India/Agents address: 
PRATHIBA M SINGH, ADVOCATE. 
F - 12, JANGPURA EXTENSION, NEW DELHI - 110 014. 
Used Since :01/01/1987 
DELHI 
RADIATOR, OIL COOLER, CHARGE AIR COOLER, CONDENSERS, 
EVAPORATORS, HEAT EXCHANGERS, HEATER, ALUMINIUM AND STEEL 
TUBING PIPING, COOLANT, AIR FILTER, OIL FILTER, FUEL HEAD LAMP, 
TAIL LAMP, RUBBER MOUNTINGS AND PARTS IN CLASS 11.  

3825
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Advertised before Acceptance under section 20(1) Proviso 
1672329    04/04/2008 
B.MAHESWARAN 
B.RAJESHSWARAN 
B.JAGATHESWARAN 
trading as  AMBIKA AUTO AGENCY 
NO. 10, KRISHNARAYAPURA AGRAHARAM ROAD, POST BOX NO. 179, 
MANINAGARAM, MADURAI - 625 001, TAMIL NADU, SOUTH INDIA. 
MANUFACTURERS & MERCHANTS 
PARTNERSHIP 
Address for service in India/Agents address: 
S. ARCHANA 
3, PLAYGROUND VIEW STREET, NANDANAM EXTESNION, CHENNAI- 35. 
Used Since :01/01/2004 
CHENNAI 
AUTO BULBS, TUBE LIGHTS, AUTIMOBILE LIGHTS, ALTERNATOR AND 
OTHER AUTO ELECTRICAL PARTS  

3826
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Advertised before Acceptance under section 20(1) Proviso 
1673489    08/04/2008 
S.C. JOHNSON & SON, INC 
trading as  S.C. JOHNSON & SON, INC 
1525 HOWE STREET RACINE WISCONSIN 53403-2236 
MERCHANT& MANUFACTURER. 
Address for service in India/Agents address: 
PRATHIBA M SINGH, ADVOCATE. 
F - 12, JANGPURA EXTENSION, NEW DELHI - 110 014. 
Proposed to be Used 
DELHI 
ALL TYPES OF ELECTRICAL HEATING APPARATUS WHICH EMITS AIR 
FRESHNERS, DEODORIZERS, INSECTICIDES OR INSECT REPELLENTS AND 
OTHER SUCH PRODUCTS IN CLASS 11.  

3827
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1676311    15/04/2008 
FAST CABS &TIME MANAGEMENT&SERVICES PRIVATE LIMITED 
C-1 , 32-33 , NEW KONDALY MAIN ROAD , NEAR MAYUR VIHAR , PHASE -III 
, DELHI -96 
GOODS OR SERVICES. 
A COMPANY INCORPORATED UNDER THE COMPANIES ACT, 1956. 
Used Since :01/04/2008 
DELHI 
  ALL TYPES OF FANS, AIR CONDITIONERS, EXHAUST FANS, CEILING FANS, 
COOLING FANS, ELECTRIC FANS, WINDOW FANS, HEAT PUMPS.  

3828
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Advertised before Acceptance under section 20(1) Proviso 
1678072    21/04/2008 
VIKAS GUPTA 
trading as  ABHINAV SALES. 
44, NEW MALIWARA, GHAZIABAD, (UP). 
MERCHANT & MANUFACTURER 
Address for service in India/Agents address: 
SUNRISE TRADE MARKS CO. 
NANDD GRAM ROAD OPP: SHRI HARI MANDIR, 882, GALI NO.10, SEWA 
NAGAR, GHAZIABAD-201001 (U.P.) 
Used Since :15/04/2005 
DELHI 
FANS, EXHOUST FAN, FRRATA, HEATING ELEMENTS, IMMERSON RODE, 
HOT CASE, HOT PLATE, HEATERS, TOASTER, COOLERS, GEYSERS, HEAT 
CONVECTOR, GEYSER, GAS GEYSER, WATER BIOLAR, CFL, (EXCEPT 
REFRIGERATO) INCLUDED IN CLASS-11.  

3829
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PULATSAR  

1682570    01/05/2008 
KRISHNA ENTERPRISES 
trading as  KRISHNA ENTERPRISES 
SHOP NO.20, BUILDING NO.419, IST FLOOR, NEAR TARA HOTEL, CYCLE 
MARKET, CHANDNI CHOWK, DELHI-6 
MANUFACTURER & MERCHANTS. 
Used Since :01/01/2008 
DELHI 
TORCH (INCLUDED IN CLASS 11.  

3830
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NOVELTY  

 
Advertised before Acceptance under section 20(1) Proviso 
1683515    05/05/2008 
VIDUP AGARHARI 
MR. VIBHAV AGARHARI 
MRS. JAMNORTI GUPTA 
SMT. NEELMA GUPTA 
trading as  SHYAM ENTERPRISES. 
44, THORNHILL ROAD, ALLAHABAD-211002. 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
DELHI REGISTRATION SERVICES 
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110 025. 
Used Since :01/01/2006 
DELHI 
TORCHES.  

3831
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I-MOTION  

Priority clamimed from 20/03/2008  Application No.  47516   Switzerland 
 
Advertised before Acceptance under section 20(1) Proviso 
1685590    09/05/2008 
RECKITT BENCKISER (SWITZERLAND) AG 
RICHTISTRASSE 5 POSTFACH CH-8304 WALLISELLEN ZURICH 
SWITZERLAND 
MANUFACTURERS &MERCHANTS 
Address for service in India/Agents address: 
LALL LAHIRI AND SALHOTRA. 
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, 
HARYANA. 
Proposed to be Used 
DELHI 
APPARATUS AND INSTRUMENTS, ALL FOR SCENTING, PURIFYING OR 
FRESHENING THE ATMOSPHERE; PARTS AND FITTINGS FOR ALL THE 
AFORESAID GOODS.  

3832
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Advertised before Acceptance under section 20(1) Proviso 
1687417    15/05/2008 
MR. LAL CHAND SHARMA 
trading as  BALAJI ALUMINIUM UDYOG 
3394/7-8, HAKIM BAQA STREET HAUZ QAZI DELHI-110006 
MERCHANTS & MANUFACTURERS 
Used Since :01/04/2005 
DELHI 
SANITARY WARE & INSTALLATION FOR SANITARY PURPOSE WASH 
BASIN, FLUSHING CISTERN, WATER CLOSER, PANS, CISTERN TANKS, 
TOILET SEAT COVER WASTE PIPE AND JALI, ANTI COCKROACH TRAP, TAP, 
COCKS, TOWEL ROD, SHOWER, BATH CUBICLES AND FAUCETS. 
NO RIGHTS FOR LETTER '   AND DEVICE OF DROP.  

3833
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1688767    19/05/2008 
KOHLER CO. 
444 HIGHLAND DRIVE, KOHLER, WISCONSIN, UNITED STATES OF 
AMERICA. 
MANUFACTURERS AND MERCHANTS 
(A CORPORATION ORGANISED AND EXISTING UNDER THE LAWS OF THE 
STATE OF WISCONSIN, U.S.A.) 
Address for service in India/Agents address: 
SUBRAMANIAM, NATRAJ & ASSOCIATES. 
E-556, GREATER KAILASH - II, NEW DELHI - 110 048. 
Proposed to be Used 
DELHI 
APPARATUS FOR WATER SUPPLY AND SANITARY PURPOSES; BATHS, 
BATHTUBS AND BATH INSTALLATIONS; SANITARY APPARATUS AND 
FITTINGS; SHOWERS, SHOWER INSTALLATIONS; ELECTRIC SHOWERS; 
ELECTRIC WATER HEATERS; SHOWER AND BATH CUBICLES AND 
ENCLOSURES; BASINS AND TUBS, TOILETS AND TOILET FITTINGS AND 
PARTS; ELECTRIC HAND DRYERS; STRAINERS FOR USE WITH SINKS, 
BATHS AND SHOWER TRAYS; SINKS, BATH AND SHOWER TRAYS; SINKS; 
LAVATORIES.  

3834
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Advertised before Acceptance under section 20(1) Proviso 
1689568    21/05/2008 
G.SUSILA 
G.NELSON 
B.MARY AMMAL 
A.JEBA SURESH 
C.WILLIAM JAMES 
trading as  ARUL INDUSTRIES 
IDEAL NAGAR, 3/171, VALLALANKULAM, TENKASI ROAD, TIRUNELVELI-
627 012, TAMIL NADU, SOUTH INDIA. 
MANUFACTURERS AND MERCHANTS 
PARTNERSHIP 
Address for service in India/Agents address: 
L.R. SWAMI CO. 
NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035. 
Used Since :03/09/2007 
CHENNAI 
CHIMNEYS, HOODS, HOBS, OVENS, HOT PLATES, COOKING RANGE, GAS 
BURNERS, ELECTRIC COOKERS, NON-STICK PANS, TOASTERS, SINKS, 
REFRIGERATORS, ALL TYPES OF LIGHTING EQUIPMENTS INCLUDING 
KITCHEN LIGHTING ,WARDROBE LIGHTING, COOLER-KIT, WATER 
COOLERS AND INSTALLATIONS FOR LIGHTING, HEATING, STEAM 
GENERATING COOKING, REFRIGERATING, DRYING, VENTILATING, WATER 
SUPPLY AND SANITARY PURPOSES  

3835
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NEBULA  

 
Advertised before Acceptance under section 20(1) Proviso 
1689892    22/05/2008 
USHA INTERNATIONAL LIMITED 
Surya Kiran Building, 19, Kasturba Gandhi Marg, New DeIhi-110 001. 
Manufacturers and Merchants 
A Company incorporated under the Companies Act 1956. 
Address for service in India/Agents address: 
BANSAL & BANSAL 
210, JOP PLAZA (OPP. MC DONALD"S) P-2, SECTOR-18, NOIDA-201301, NCR 
DELHI. 
Proposed to be Used 
DELHI 
ELECTRIC FANS, REGULATORS, COMPONENTS AND PARTS THEREOF.  
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Advertised before Acceptance under section 20(1) Proviso 
1696683    09/06/2008 
SHWETA SINGH 
RAJ KUMAR SINGH 
43/1, ASHOK NAGAR, NEW DELHI -110018 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
BANSAL & BANSAL 
210, JOP PLAZA (OPP. MC DONALD"S) P-2, SECTOR-18, NOIDA-201301, NCR 
DELHI. 
Used Since :01/03/2008 
DELHI 
CLASS 11.  ;ALL TYPE OF AIR CONDITIONERS LIKE COMMERCIAL AND 
DOMESTIC, ELECTRIC GYSER, LPG GEYSER STEAM PRESS.  
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SERAMIK  

 
Advertised before Acceptance under section 20(1) Proviso 
1698738    13/06/2008 
VIKAS MITTAL 
trading as  HINDUSTAN CEREMICS 
100/13 APPOLO TRADE CENTRE PRAKASH INDUSTRIAL AREA SAHIBABAD 
GHAZIABAD U.P 
MANUFACTURER,TRADER 
Address for service in India/Agents address: 
RAMESH K. GAUTAM & ASSOCIATES 
H.N. 451, OPP. BSNL TOWER, AMBEDKAR ROAD, ARTHALA, MOHAN 
NAGAR, GHAZIABAD-201007 (U.P) 
Proposed to be Used 
DELHI 
PIPE LINE COCKS (SPIGOTS), SANITARY APPARATUS & INSTALLATIONS, 
SHOWER CUBICLES (ENCLOSURES), SHOWER, SINKS, SINZ-BATHS (BATH 
TUBES FOR-) URINALS (SANITARY FIXTURES), WASHER FOR WATER TAPS, 
WASH HAND BASINS (PARTS OF SANITARY INSTALLATIONS), FITTINGS 
(BATH-), TAPS (COCKS), SPIGOTS, FACETS (AM) FOS PIPES), BATH 
FITTINGS, BATH INSTALLATIONS, FLUSHING TANKS, SEATS (TOILET), 
BATH LININGS, HOT AIR BATH FITTINGS, WATER PIPES FOR SANITARY 
INSTALLATIONS.  
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VIA  

1698910    13/06/2008 
KOHLER FRANCE 
3 , RUE DE BRENNUS -93210 SAINT DENIS LA PLAINE , FRANCE 
MANUFACTURES & MERCHANTS 
A SOCIETE PAR ACTIONS SIMPLIFIEE, ORGANIZED UNDER THE LAWS OF 
FRANCE. 
Address for service in India/Agents address: 
SUBRAMANIAM, NATRAJ & ASSOCIATES. 
E-556, GREATER KAILASH - II, NEW DELHI - 110 048. 
Proposed to be Used 
DELHI 
CLASS 11 BATHS, BATHTUBS AND INSTALLATIONS; SHOWERS; SHOWER 
INSTALLATIONS; SHOWER AND BATH ENCLOSURES; WATER HEATERS; 
WATER DIVERTERS; BASINS; BIDETS; LAVATORIES; TOILETS; TOILET 
BOWLS AND SEATS; WATER CLOSETS; SINKS; SINKS PEDESTALS AND 
UNITS; TAPS; FAUCETS; WATER FILTERS; THERMOSTATIC, INFRARED, 
RADAR OR ELECTRONIC FAUCETS; HAND DRYERS; STRAINERS FOR SINKS, 
BATHS AND SHOWER TRAYS; BATH SPOUTS; WATER CISTERNS AND 
VALVES THEREFORE AND FAUCETS; URINALS; BATHROOM FITTINGS; 
SAUNAS; SANITARY APPARATUS, SANITARYWARES AND INSTALLATIONS. 
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Advertised before Acceptance under section 20(1) Proviso 
1706171    03/07/2008 
RAJ KUMAR SINGH AND SHWETA SINGH 
trading as  RAJ KUMAR SINGH AND SHWETA SINGH 
43/1, ASHOK NAGAR NEW DELHI-110018 
MANFACTURERS AND MERCHANSTS. 
Address for service in India/Agents address: 
BANSAL & BANSAL 
210, JOP PLAZA (OPP. MC DONALD"S) P-2, SECTOR-18, NOIDA-201301, NCR 
DELHI. 
Used Since :01/03/2008 
DELHI 
ALL TYPE OF AIR CONDITIONERS LIKE COMMERCIAL AND DOMESTIC, 
ELCTRIC GYSER, LPG GEYSER, STEAM PRESS.  
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JIYO PLUS  

1707076    07/07/2008 
VIVEK KOCHER 
VIVEK KOCHER 
PRINKA KOCHER 
trading as  JIYO PLUS TRACTOR & AGRICULTURE INDUSTIRES 
SECTOR A-3 D-8 TRONIC CITY LONI GHAZIBAD UTTAR PRADESH 
MERCHANTS & MANUFACUTERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
 
Used Since :10/04/2008 
DELHI 
LIGHTING INSTALLATIONS FOR MOTOR LAND VEHICLES INCLUDED AUTO 
BULBS, AUTO TUBES, AUTO LAMPS, AUTO LAMPS, AUTO LIGHTS, HEAD 
LAMPS AND TAIL LAMPS.  
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Advertised before Acceptance under section 20(1) Proviso 
1707135    07/07/2008 
BURMA VENKATESHWARLU 
trading as  GODVEN IMPEX 
H.NO.16-11-310/12/B/5, SALIM NAGAR COLONY, MALAKPET, HYDERABAD-
500 036. 
MANUFACTURERS AND TRADERS 
Address for service in India/Agents address: 
RAO & RAO. 
12-10-651/3, ROAD NO.2, INDIRANAGAR, WARASLGUDA SECUNDERABAD - 
500 061 ( A.P.). 
Used Since :16/05/2005 
CHENNAI 
WATER HEATERS INCLUDING GEYSERS, AIR CONDITIONERS, ELECTRIC 
RICE COOKERS, INDUCTION COOKERS, ELECTRIC CHIMNEYS INCLUDED IN 
CLASS 11. 
SUBJECT TO CONFINIG GOODS FOR SALE IN THE SOUTHERN STATES  
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SINDASUN  

 
Advertised before Acceptance under section 20(1) Proviso 
1709805    11/07/2008 
PROMOD AHUJA 
78, EAST AVENUE ROAD,PUNJABI BAGH EAST NEW DELHI-26 
GOODS. 
Address for service in India/Agents address: 
M.R. BHALERAO, ADVOCATE. 
B -1/171, PASCHIM VIHAR, NEW DELHI - 110 063. 
Used Since :01/04/2006 
DELHI 
   INCLUDED IN CLASS 11.  
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Priority clamimed from 07/02/2008  Application No.  77/391,107   United States of America 
1719235    08/08/2008 
KOHLER CO. 
444, HIGHLAND DRIVE KOHLER, WISCONSIN, UNITED STATES OF 
AMERICA. 
MANUFACTURERS & MERCHANTS 
A CORPORATION ORGANIZED AND EXISTING UNDER THE LAWS OF THE 
STATE OF WISCONSIN, U. S. A. 
Address for service in India/Agents address: 
SUBRAMANIAM, NATRAJ & ASSOCIATES. 
E-556, GREATER KAILASH - II, NEW DELHI - 110 048. 
Proposed to be Used 
DELHI 
PLUMBING PRODUCTS, BATHS, BATHUBS, WHIRLPOOL BATHS AND BATH 
INSTALLATION; SHOWERS AND SHOWER INSTALLATIONS; SHOWER AND 
BATH ENCLOSURES; ELECTRIC SHOWERS; ELECTRIC WATER HEATERS; 
SHOWER AND BATH CUBICLES; SHOWER PANS; SHOWER HEADS; SHOWER 
DOORS; WATER DIVERTERS; SHOWER SPRAY HEADS; BASINS; BIDETS; 
LAVATORIES; TOILETS; TOILET BOWLS; TOILET SEATS; WATER CLOSETS; 
SINKS, SINK PEDESTALS; METAL SINKS AND METAL SINK UNITS; TAPS; 
FAUCETS; WATER FILTERS; THERMOSTATICALLY, INFRARED, RADEAR OR 
ELECTRINICALLY CONTROLLED FAUCETS; ELECTRIC HAND DRYERS; 
STRAINERS FOR USE WITH SINK, BATHS AND SHOWER TRAYS; BATH 
SPOUTS; WATER CONTROL VALVES FOR WATER CISTERNS; WATER 
CONTROL VALVES FOR FAUCETS; URINALS; WATER CISTERNS; 
BATHROOM FITTINGS; SAUNAS; SANITARY APPARATUS AND 
INSTALLATIONS; AND SANITARYWARE.  
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Advertised before Acceptance under section 20(1) Proviso 
1722621    19/08/2008 
ANIL SHARMA 
ARTI SHARMA 
trading as  VICTOR WATERLINE COMPANY 
F-13 FOCAL POINT JALANDHAR. (PB.) 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
SHARMA & ASSOCIATES. 
1834/1-E, PAVITTAR NAGAR, HAIBOWAL KALAN, LUDHIANA -141 001. (PB.). 
Used Since :25/06/2005 
DELHI 
ALL TYPES OF VALVES & COCKS, PIPE FITTINGS FOR USE IN SANITARY 
PURPOSES INCLUDING BATHROOM FITTINGS.  
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1723767    22/08/2008 
RRG ENGINEERING TECHNOLOGIES PVT. LTD., 
trading as  RRG ENGINEERING TECHNOLOGIES PVT. LTD., 
8, PRAJAY MEADOWS, ROAD NO.12, BANJARA HILLS, HYDERABAD-500 034. 
MANUFACTURERS 
Used Since :03/07/2008 
CHENNAI 
EQUIPMENTS AND APPARATUS FOR LIGHTING LIKE CABLE FAULT 
LOCATERS, DIGITAL EARTH RESISTANCE TESTERS, DATA TESTERS AND    
INCLUDED IN CLASS 11  
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Advertised before Acceptance under section 20(1) Proviso 
1724518    25/08/2008 
M/S ACME TELE POWER LTD 
DLF INFINITY TOWER BUILDING C 9TH FLOOR DLF CYBER CITY PH-II 
GURGAON 
MANUFACTURERS TRADERS 
AN INDIAN COMPANY REGISTERED UNDER THE COMPANIES ACT, 1956. 
Address for service in India/Agents address: 
MADHVI GUPTA, ADVOCATE 
B-1/419A, JANAK PURI, N. DELHI-58. 
Proposed to be Used 
DELHI 
INSTALLATIONS AND APPARATUS FOR REFIRGERATION, SOLAR 
COLLECTION AND SOLAR SHADING, WATER PURIFYING AND AIR 
CONDITIONING ALL INCLUDED IN.  
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Advertised before Acceptance under section 20(1) Proviso 
1727251    01/09/2008 
TUNG LING INDUSTRIAL CO., LTD. 
2F., NO. 1 LANE 50 NAN-KNG RD., SEC.3 TAIPEI TAIWAN REPUBLIC OF 
CHINA 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
KAN AND KRISHME 
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-
110063,INDIA. 
Proposed to be Used 
DELHI 
SEATS (TOILET), TOILET SEATS, TORCHES FOR LIGHTING, POCKET 
WARMERS, DRIERS (HAIR), AIR DRIERS [DRYERS], AIR STERILIZERS, 
BREAD TOASTERS, COFFEE PERCOLATORS, ELECTRIC, DRINKING WATER 
(FILTER FOR), HEATERS, ELECTRIC, FOR FEEDING BOTTLES, FANS 
(ELECTRIC) FOR PERSONAL USE, HOT WATER BOTTLES, KETTLES, 
ELECTRIC, MICROWAVE OVENS [COOKING APPARATUS], RADIATORS, 
ELECTRIC, ROASTERS, STERILIZERS, WATER HEATERS, WATER PURIFYING 
APPARATUS AND MACHINES.  
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OPTIFLOW  

 
Advertised before Acceptance under section 20(1) Proviso 
1728357    04/09/2008 
WATER PIK , INC. 
1730 EAST PROSPECT ROAD , FORT COLLINS , CO 80553-0001 , U.S.A. 
MANUFACTURERS MERCHANTS 
A CORPORATION ORGANISED AND EXISTING UNDER THE LAWS OF THE 
STATE OF DELAWARE, UNITED STATES OF AMERICA. 
Address for service in India/Agents address: 
LALL LAHIRI AND SALHOTRA. 
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, 
HARYANA. 
Proposed to be Used 
DELHI 
SHOWERHEADS AND COMPONENTS THERE OF, IN INTERNATIONAL CLASS 
11.  
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1728358    04/09/2008 
WATER PIK , INC. 
1730 EAST PROSPECT ROAD , FORT COLLINS , CO 80553-0001 , U.S.A. 
MANUFACTURERS MERCHANTS 
A CORPORATION ORGANISED AND EXISTING UNDER THE LAWS OF THE 
STATE OF DELAWARE, UNITED STATES OF AMERICA. 
Address for service in India/Agents address: 
LALL LAHIRI AND SALHOTRA. 
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, 
HARYANA. 
Proposed to be Used 
DELHI 
SHOWERHEADS AND COMPONENTS THEREOF, IN INTERNATIONAL CLASS 
11.  
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BANGO  

 
Advertised before Acceptance under section 20(1) Proviso 
1733541    17/09/2008 
Sh. PARVEEN GOEL 
trading as  BANGO SALES CORPORATION. 
3238/219 2ND FLOOR AMARNATH MARKET PEEPAL MAHADEV HAUZ QUZI 
DELHI-110006. 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :10/04/2005 
DELHI 
SANITARY INSTALLATION AND BATHROOM FITTINGS, THEIR PARTS AND 
ACCESSORIES.  
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Advertised before Acceptance under section 20(1) Proviso 
1733966    18/09/2008 
ASHWANI KUMAR MEHRA 
NAVIN MEHRA 
DEEPAK MEHRA 
trading as  ASHWANI KUMARS MEHRASONS JEWELLERS 
G-25 NSOUTH EXTENSION PART-I NEW DELHI 
SERVICE PROVIDER 
(A PARTNERSHIP FIRM REGISTRED UNDER THE PARTNERSHIP ACT,1932) 
Address for service in India/Agents address: 
BHARTI REGISTRATION SERVICE. 
EC-54, SFS MAYA ENCLAVE, MAYA PURI, NEW DELHI - 110 064. 
Used Since :01/04/1968 
DELHI 
APPARATUS FOR LIGHTINGS, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATIANG, DRYING, VENTILATING, WATER SUPPLY AND 
SANITARY PURPOSES.  
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Advertised before Acceptance under section 20(1) Proviso 
1739023    30/09/2008 
M/S.OCEAN DEW AIRCONDITIONERS PVT LTD., 
NEW NO.43, OLD NO.46, 47TH STREET, 9TH AVENUE, ASHOK NAGAR, 
CEHNNAI-83. 
MANUFACTURER AND MERCHANTS 
Address for service in India/Agents address: 
SHILPA GUPTA, ADVOCATE 
ANTOP HILL WARE HOUSING CO.LTD.,UNIT NO.C-310,V.I.T.COLLEGE 
ROAD,WADALA (E),MUMBAI 400 037,INDIA. 
Used Since :10/03/2006 
CHENNAI 
AIR CONDITIONING APPARATUS AND REFRIGERATING APPARATUS AND 
MACHINES. 
SUBJECT TO NO RIGHT OVER THE DEVICE OF " ARROWS "  
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KANE  

 
Advertised before Acceptance under section 20(1) Proviso
1741462    08/10/2008 
SISHAN GOYAL 
trading as  OASIS WATER TECH 
PLOT NO 927 PHASE 10 MOHALI PB 
MANUFACTURING, MARKETING AND TRADING 
Address for service in India/Agents address: 
S. K. MARWAH. 
3290, SECTOR 24 D, CHANDIGARH 171926 
Used Since :25/08/2008 
DELHI 
WATER PURIFIER R O SYSTEM.  
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1742619    13/10/2008 
DHAMPUR SUGAR MILLS LIMITED 
241 OKHLA IND ESTATE PHASE -III, NEW DELHI - 110020. 
A COMPANY INCORPORATED UNDER COMPANIES ACT, 1956. 
Address for service in India/Agents address: 
TRADEMARK JURIS 
317, VARDHMAN PLAZA-I, J BLOCK RAJOURI GARDEN, NEW DELHI-110027 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES.  
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Advertised before Acceptance under section 20(1) Proviso 
1747984    24/10/2008 
DHEERAJ KUMAR 
trading as  M/S ANIL ENGINEERING WORKS 
C-35 , EAST BALDEV PARK , DELHI-51 
MERCHANT & MANUFACTURER 
Address for service in India/Agents address: 
SUNRISE TRADE MARKS CO. 
NANDD GRAM ROAD OPP: SHRI HARI MANDIR, 882, GALI NO.10, SEWA 
NAGAR, GHAZIABAD-201001 (U.P.) 
Used Since :09/08/2003 
DELHI 
GAS STOVE, GAS REGULATORS & LIGHTER PARTS & ACCESSORIES IN 
CLASS - 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1747985    24/10/2008 
DHEERAJ KUMAR 
trading as  M/S ANIL ENGINEERING WORKS 
C-35 , EAST BALDEV PARK , DELHI-51 
MERCHANT & MANUFACTURER 
Address for service in India/Agents address: 
SUNRISE TRADE MARKS CO. 
NANDD GRAM ROAD OPP: SHRI HARI MANDIR, 882, GALI NO.10, SEWA 
NAGAR, GHAZIABAD-201001 (U.P.) 
Used Since :09/08/2005 
DELHI 
GAS TOVE, GAS REGULATORS & LIGHTER PARTS & ACCESSORIES IN 
CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1752797    11/11/2008 
RAKESH I. JAIN 
GHANSHYAM PANCHAMIYA 
trading as  LIVON INDUSTRIES 
102-H, PRANAY NAGAR, VAZIRA NAKA, L T ROAD, BORIVALI ( W ), 
MUMBAI--92 
MANUFACTURERS & MERCHANTS. 
BOTH ARE INDIAN NATIONALS 
Address for service in India/Agents address: 
ADITYA & CO. 
33-HABIB BUILDING, G.K. MARG LOWER PAREL, MUMBAI-400013 
Used Since :10/08/2005 
MUMBAI 
LIGHT FITTINGS, DIMMER, ELECTRICAL ACCEAASRIES, ELECTRONICS 
SPARE PART, BELLS, LAMPS, ELECTRIC BULBS, ELECTRIC TUBES, 
ELECTRIC FANS, AIR CONDITIONERS, TOASTERS, OVENS TORCHES, 
ELECTRIC HEATER, ALL BEING GOODS INCLUDED IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1762491    10/12/2008 
KARSHANBHAI M. PATEL 
INDUMATIBEN K. PATEL 
JALPABEN VISHALBHAI PANDIT 
NIKITABEN DEEPAK KUMAR VACHHANI 
trading as  EROS FOR SANITARYWARES 
SHOBHESWAR ROAD, OPP-PICNIC CENTRE, MORBI-2 GUJARAT. INDIA. 
MANUFACTURER AND MERCHANTS 
Address for service in India/Agents address: 
K.C. PATEL & CO. 
208, GOLDEN PLAZA, OPP. ARYA SAMAJ MANDIR, B/H. S. T. DEPOT, O/S. 
RAIPUR GATE, AHMEDABAD - 380 022. 
Used Since :17/04/2008 
AHMEDABAD 
SANITARY WARES INCLUDED IN CLASS-11 FOR EXPORT ONLY.  
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Advertised before Acceptance under section 20(1) Proviso 
1770193    01/01/2009 
RAMANLAL RUGHNATHMALJI JAIN 
16, DEVEN INDL. ESTATE, I. B. PATEL ROAD, GOREGAON ( E ), MUMBAI - 
400 063. 
MANUFACTURERS AND MERCHANTS 
Address for service in India/Agents address: 
G.S. RIJHWANI & CO. 
802, ASHOKA HIND SOC., 15TH ROAD, NR. KHAR GYMKHANA, KHAR (W), 
MUMBAI-400 052 
Proposed to be Used 
MUMBAI 
INSTALLATION FOR LIGHTING , HEATING STEAM GENERATING, COOKING 
, REFRIGERATING  
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SWACHYA  

 
Advertised before Acceptance under section 20(1) Proviso 
1771547    06/01/2009 
TATA CHEMICALS LIMITED 
BOMBAY HOUSE, 24, HOMI MODY STREET, MUMBAI - 400 001. 
MANUFACTURERS AND MERCHANTS 
A COMPANY REGISTERED IN INDIA 
Address for service in India/Agents address: 
ARJUN T. BHAGAT & CO. 
6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, POST BOX NO. 1865, 
FORT, MUMBAI - 400 001. 
Proposed to be Used 
MUMBAI 
ELECTRIC APPLIANCES INCLUDING WATER FILTERS, WATER PURIFYING, 
TOASTING, OVENS, MICROWAVE, GAS LIGHTER, FANS, COOKING RANGE, 
GAS STOVES, AIR COOLERS, REFRIGERATORS, AIR CONDITIONERS, ICE-
BOX, ELECTRIC COOKERS, HOT PLATES, IMMERSION RODS, HEATERS, 
DRYERS, HOUSEHOLD APPLIANCES FOR HEATING-COOKING-
VENTILATING-LIGHTING AND COOKING, LAMPS, BULBS AND TUBES, 
SANITARY FITTINGS INCLUDED IN CLASS 11  
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SWAACHYA  

 
Advertised before Acceptance under section 20(1) Proviso 
1771548    06/01/2009 
TATA CHEMICALS LIMITED 
BOMBAY HOUSE, 24, HOMI MODY STREET, MUMBAI - 400 001. 
MANUFACTURERS AND MERCHANTS 
A COMPANY REGISTERED IN INDIA 
Address for service in India/Agents address: 
ARJUN T. BHAGAT & CO. 
6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, POST BOX NO. 1865, 
FORT, MUMBAI - 400 001. 
Proposed to be Used 
MUMBAI 
ELECTRIC APPLIANCES INCLUDING WATER FILTERS, WATER PURIFYING, 
TOASTING, OVENS, MICROWAVE, GAS LIGHTER, FANS, COOKING RANGE, 
GAS STOVES, AIR COOLERS, REFRIGERATORS, AIR CONDITIONERS, ICE-
BOX, ELECTRIC COOKERS, HOT PLATES, IMMERSION RODS, HEATERS, 
DRYERS, HOUSEHOLD APPLIANCES FOR HEATING-COOKING-
VENTILATING-LIGHTING AND COOKING, LAMPS, BULBS AND TUBES, 
SANITARY FITTINGS INCLUDED IN CLASS 11  
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Advertised before Acceptance under section 20(1) Proviso 
1771700    07/01/2009 
RAMANLAL RUGHNATHMALJI JAIN 
16, DEVEN INDSUTRIAL ESTATE, I. B. PATEL ROAD, GOREGAON (EAST), 
MUMBAI-400 063. 
MANUFACTURERS AND MERCHANTS 
INDIAN NATIONAL 
Address for service in India/Agents address: 
G.S. RIJHWANI & CO. 
802, ASHOKA HIND SOCIETY, 15TH ROAD, NEAR KHAR GYMKHANA, KHAR 
(W), MUMBAI-400052. 
Proposed to be Used 
MUMBAI 
INSTALLATION FOR LIGHTING, HEATING STEAM GENERATING, COOKING, 
REFRIGERATING INCLUDED IN CLASS 11.  
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Priority clamimed from 08/07/2008  Application No.  77/517,024.   United States of America 
1772529    09/01/2009 
MCLEAN MIDWEST CORPORATION 
trading as  MCLEAN MIDWEST CORPORATION 
11611 BUSINESS PARK BLVD NORTH CHAMPLIN MN 55316 
MANUFACTURERS AND MERCHANTS 
A CORPORATION ORGANIZED AND EXISTING UNDER THE LAWS OF THE 
STATE OF MINNESOTA, USA. 
Address for service in India/Agents address: 
REMFRY & SAGAR 
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002. 
Proposed to be Used 
DELHI 
THERMAL MANAGEMENT SYSTEMS FOR REMOVING HEAT, HUMIDITY, 
AND AIRBORNE CONTAMINANTS FROM ENCLOSURES AND STRUCTURES 
THAT HOUSE ELECTRICAL, ELECTRONIC, COMPUTER, AND 
TELECOMMUNICATIONS EQUIPMENT COMPRISED OF AIR CONDITIONERS, 
THERMO-ELECTRIC COOLERS, HEAT EXCHANGERS, LIQUID CHILLERS, 
FANS, BLOWERS, IMPELLERS, AIR FILTERS, SPEED CONTROLLERS FOR 
CONTROLLING THE FOREGOING, TEMPERATURE AND HUMIDITY 
SENSORS, AND ALARMS TO SIGNIFY ABNORMAL TEMPERATURES AND 
HUMIDITY, ALL OF THE FOREGOING SOLD AS A UNIT.  
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CALCOM  

1778847    29/01/2009 
CALCOM VISION LTD. 
trading as  A PUBLIC LIMITED COMPANY REGISTERED UNDER THE LAWS OF 
INDIA, 
C-41 DEFENCE COLONY, NEW DELHI - 110 024. 
MANUFACTURERS & MERCHANTS. 
Address for service in India/Agents address: 
SIM & SAN. 
E-342/A, GROUND FLOOR, GREATER KAILASH-1, NEW DELHI-110048. 
Used Since :01/01/1976 
DELHI 
LANTERNS, LUMINARIES, CFL LAMPS, LIGHTING APPARATUS AND 
INSTALLATIONS, BULBS, HAIR DRYERS, VACUUM CLEANERS, FREEZERS, 
REFRIGERATORS, OVENS AND OTHER GOODS FALLING IN CLASSL 1.  

3865



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

AIRAVATA  

 
Advertised before Acceptance under section 20(1) Proviso 
1784660    12/02/2009 
ADITI ECOPOLYMERS PRIVATE LIMITED 
trading as  ADITI ECOPOLYMERS PRIVATE LIMITED 
NO.44/16, 1ST MAIN, 1ST CROSS,GUNDUTHOPPU,BOMMANHALLI,HOSUR 
ROAD,BANGALORE-560 068 
NOT AVAILABLE 
Address for service in India/Agents address: 
R. SUCHARITHA 
KAMALA BAI STREET, A4, KUMARS SUJA, T. NAGAR, CHENNAI - 600 017. 
Used Since :03/02/2008 
CHENNAI 
WATER STORAGE TANKS  
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Advertised before Acceptance under section 20(1) Proviso 
1784751    12/02/2009 
HINDUSTAN SANITARYWARE INDUSTRIES LTD 
trading as  HINDUSTAN SANITARYWARE INDUSTRIES LTD 
BAHADURGARH-124507 DISTT JHJJAR HARYANA 
MANUFACTURERS, TRADERS, SERVICE PROVIDERS 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
THE ACME COMPANY 
B-41, NIZAMUDDIN EAST, NEW DELHI - 110013. 
Used Since :01/11/2008 
DELHI 
ALL TYPE OF BATHROOM, SANITARY AND PLUMBING ITEMS INCLUDED IN 
CLASS 11. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION .529823,529824,608202  
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Advertised before Acceptance under section 20(1) Proviso 
1784752    12/02/2009 
HINDUSTAN SANITARYWARE INDUSTRIES LTD 
trading as  HINDUSTAN SANITARYWARE INDUSTRIES LTD 
BAHADURGARH-124507 DISTT JHJJAR HARYANA 
MANUFACTURERS, TRADERS SERVICE PROVIDERS 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
THE ACME COMPANY 
B-41, NIZAMUDDIN EAST, NEW DELHI - 110013. 
Used Since :01/11/2008 
DELHI 
ALL TYPE OF BATHROOM, SANITARY AND PLUMBING ITEMS INCLUDED IN 
CLASS 11. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION .529823,529824,608202  
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Advertised before Acceptance under section 20(1) Proviso 
1784753    12/02/2009 
HINDUSTAN SANITARYWARE INDUSTRIES LTD 
trading as  HINDUSTAN SANITARYWARE INDUSTRIES LTD 
BAHADURGARH-124507 DISTT JHJJAR HARYANA 
MANUFACTURERS, TRADERS SERVICE PROVIDERS 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
THE ACME COMPANY 
B-41, NIZAMUDDIN EAST, NEW DELHI - 110013. 
Used Since :01/11/2008 
To be associated with: 
608202, 529823, 529824 
DELHI 
ALL TYPE OF BATHROOM, SANITARY AND PLUMBING ITEMS INCLUDED IN 
CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1785812    16/02/2009 
SANTOSH KUMAR GUPTA 
trading as  ELEGRANT INDUSTRIES 
D-34 MOHAN GARDEN UTTAM NAGAR NEW DELHI 
MANUFACTURER AND TRADER 
Address for service in India/Agents address: 
VINEETA, ADVOCATE 
G-704 NEEL PADAM KUNJ VAISHALI SECTOR-I GHAZIABAD UP 
Used Since :13/02/2009 
DELHI 
FANS; CEILING FAN, TABLE FAN, WALL FAN, PEDESTAL FAN; MONO 
BLOCK PUMPS; SUBMERSIBLE PUMPS; AND ALL WATER LIFTING PUMPS; 
MCB AND SWITCH GEAR ITEMS INCLUDED IN CLASS 11  
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Advertised before Acceptance under section 20(1) Proviso 
1786569    17/02/2009 
SHRI GIRIVAR SINGH SHEKHAWAT 
trading as  VIJAY UDYOG 
9 SHRI RAM COLONY, NEAR LATA CINEMA, JHOTWARA JAIPUR 3020012 
(RAJ). 
MANUFACTURER AND MERCHANT 
Address for service in India/Agents address: 
GAUTAM & COMPANY 
LL-47, AMBER TOWER, 1ST FLOOR, SANSAR CHAND ROAD, JAIPUR (RAJ). 
Used Since :01/04/2004 
AHMEDABAD 
APPARATUS FOR COOCKING, OVEN, REFREGERATIORS,FRIERS.  
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Advertised before Acceptance under section 20(1) Proviso 
1787108    18/02/2009 
M/S. HANGZHOU ANOW MICROFILTRATION CO., LTD 
ROOM 903 CENTRAL BUILDING HUSHU SOUTH ROAD NO. 271 HANGZHOU 
CITY P.R. CHINA 
MANUFACTURERS 
A LIMITED COMPANY INCORPORATED UNDER THE LAWS OF P.R. CHINA 
Address for service in India/Agents address: 
REMFRY & SAGAR 
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002. 
Used Since :20/08/2007 
DELHI 
DESALINATION PLANTS; WATER PURIFICATION INSTALLATAIONS; WATER 
FILTERING APPARATUS; FILTERS (PATS OF HOUSEHOLD OR INDUSTIAL 
INSTALLATIONS); FILTERS FOR DRINKING WATER ; WATER PURIFYING 
APPARATUS AND MACHINES; APPARATUS FOR THE TREATMENT OF 
SEWAGE; WATER DISPENSER; AIR FILTERING INSTALLATIONS; AIR 
PURIFYING APPARATUS AND MACHINES.  
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TISHHA  

1787639    20/02/2009 
SHRI VIVEK GUPTA 
trading as  M/S AMBEY POLYMERS 
F-35 FOCAL POINT HOSHIARPUR PB. 
MERCENTS & MANUFACTURERS 
Address for service in India/Agents address: 
MAHTTA & CO. 
43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, 
(PUNJAB). 
Used Since :01/04/1998 
DELHI 
SANITARY FITTINGS & BATHROOM FITTINGS INCLUDED IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1787910    20/02/2009 
SCHUBERT & SALZER GMBH 
trading as  SCHUBERT & SALZER GMBH 
BUNSENSTRABE 38 85053 INGOLSTADT GERMANY 
MANUFACTURERS, TRADERS AND SERVICE PROVIERS 
A COMPANY ORGANIZED, REGISTERED AND EXISTING UNDER HTE LAWS 
OF GERMERY 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
VALVES AND MOUNTINGS FOR GAS, WATER AND STEAM DUCTS AND 
DUCTS FOR OTHER LIQUIDS OR GASEOUS MEDIA AS WELL AS FOR 
AERATION, WATER CHANNELS AND SANITARY INSTALLATIONS; 
CONTROL APPURTENANCE FOR CONDUITS FOR FLUID OR GASEOUS 
MEDIA; PARTS OF THE AFOREMENTIONED GOODS, AS FAR AS CONTAINED 
IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1788053    23/02/2009 
KULBIR SINGH 
trading as  KULBIR SINGH 
60 NEW RAJA MANDI AGRA U.P. 
SERVICES. 
Address for service in India/Agents address: 
P. K. ARORA 
TAJ TRADE MARKS PVT. LTD, 110 ANAND VRINDAVAN SANJAY PLACE 
AGRA(U.P) 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES, BEING INCLUDED IN CLASS-11.  
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Advertised before Acceptance under section 20(1) Proviso 
1788081    23/02/2009 
jai krishana singh rana 
MITHLESH SINGH 
trading as  KALPTARU ASSOCIATES 
AA-14 CHANDAN VAN MATHURA UP 
manuacturers and merchants. 
Address for service in India/Agents address: 
P. K. ARORA 
TAJ TRADE MARKS PVT. LTD, 110 ANAND VRINDAVAN SANJAY PLACE 
AGRA(U.P) 
Proposed to be Used 
DELHI 
INSTALLATION FOR LIGHTING, HEATING, STEAM GENERATING COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSE, BEING INCLUDED IN CLASS-11.  
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Advertised before Acceptance under section 20(1) Proviso 
1788239    23/02/2009 
SH. DEVENDER KUMAR SHARMA 
trading as  MIRCHI COOKWARES 
49 RAJINDER NAGAR INDL AREA P.O. MOHAN NAGAR SAHIBABAD 
MERCHANTS/MANUFACTURERS 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :29/11/2004 
DELHI 
INSTANT WATER HEATER, ELECTRIC WATER COOLER, GEYSERS, 
IMMERSION ROD, CHAPATTI MAKER, ELECTRIC TIFFIN, ELECTRIC 
TOASTER, AIR COOLER, ELECTRIC OVEN, MICROWAVE OVEN, ELECTRIC 
HOT PLATE, ELECTRIC ROASTER, ELECTRIC BOILER, ELECTRIC RICE 
COOKER, ELECTRIC PRESSURE COOKER, WATER HEATER, ELECTRIC 
COFFEE MAKER, ELECTRIC FAN, ELECTRIC ROOM HEATER, ELECTRIC 
VENTILATING FAN, ELECTRIC FACE STREAMER, ELECTRIC HAIR DRYER, 
WATER FILTER, GAS OVEN, GAS RANGE, GAS INSTANTANEOUS WATER 
HEATER, GAS LIGHTER, GAS TANDOOR L.P. GAS STOVES, BURNERS, 
FILTERS FOR DRINKING WATER, LANTERN EMERGENCY LIGHT, CEILING 
FANS, ELECTRIC DEEP FRYER, ELECTRIC KETTLE, IMMERSION HEATER, 
HEAT CONVECTOR, MILK AND FOOD WARMER, SANDWICH TOASTER, 
ELECTRIC POPCORN MAKER, ELECTRIC RICE MATER, OVEN TOASTER 
GRILL, POP UP TOASTER, BREAD MAKER, TEA /COFEEE MAKER, VACCUM 
THURMUS FLASKS, HAIR DRYER, EMERGENCY LIGHT, INDUCTION 
COOKER, WATER PURIFIER INCLUDED IN CLASS 11.  
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SAI RELAINCE  

 
Advertised before Acceptance under section 20(1) Proviso 
1788514    24/02/2009 
MANISH KUMAR MADNANI 
trading as  M/S SHREE SAI SHRI CHAND TRADING CO 
6-B CO-OP INDUSTRIAL AREA DADA NAGAR KANPUR 
MANUFACTURER, MERCHANT, TRADERS 
Address for service in India/Agents address: 
SHUKLA TRADE MARK COMPANY. 
71, CANNING STREET, ROOM NO. C - 518, 5TH FLOOR, BAGRI MARKET, 
KOLKATA- 700 001. 
Used Since :20/04/2000 
DELHI 
LED LAMP, TOURCH LAMP, TUBE LITE, CEALING LIGHT, STREET LIGHT, 
SOLAR LIGHT, LAMP, LANTERN (KEROSENE), SOLOR LANTERN INCLUDED 
IN CLASS-11. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION NO.1318205, 1447616  
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KOLCAP  

 
Advertised before Acceptance under section 20(1) Proviso 
1788670    24/02/2009 
ANSHU ROHIT JAIN 
528 SEC-15A HISAR-125001 
MANUFACTURERS & TRADERS 
PROPRIETOR 
Address for service in India/Agents address: 
JAIN & GOEL LAW ASSOCIATES 
204 SYNDICATE HOUSE, INDERLOK, DELHI-110035. 
Used Since :01/01/2009 
DELHI 
FANS, GAS GEYSERS, SUBMERSIBLE PUMPS, MONOBLOCK PUMPS, JUICER, 
MIXER, GRINDER HAND BLENDER, PRESS, WATERPURIFIER, HEATER, AND 
CFL.  
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ACAMA  

 
Advertised before Acceptance under section 20(1) Proviso 
1788755    24/02/2009 
ACME FABRICATIONS PVT. LTD. 
trading as  ACME FABRICATIONS PVT. LTD. 
C - 2, PHASE - II A, FOCAL POINT, RAJPURA (P.B.). 
MERCHANTS & MANUFACTURERS 
A COMPANY DULY REGISTERED UNDER THE COMPANIES ACT,1956 
Address for service in India/Agents address: 
MAHTTA & CO. 
43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, 
(PUNJAB). 
Used Since :01/04/1989 
DELHI 
AIR CONDITIONERS, REFRIGERATORS, WATER COOLERS, DESERT 
COOLERS, AIR COOLERS AND GEYSERS - ALL BEING GOODS INCLUDED IN 
CLASS 11. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION NO.761643  
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Advertised before Acceptance under section 20(1) Proviso 
1789115    24/02/2009 
MORETTO S.P.A., 
trading as  MORETTO S.P.A., 
VIA DELLARTLGLANATO, 3-35010, MASSANZAGO, (PADOVA), ITALY. 
MANUFACTURER AND MERCHANT/TRADER 
( A COMPANY INCORPORATD UNDRE THE LAWS OF ITALY). 
Address for service in India/Agents address: 
L.S. DAVAR & CO. 
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010. 
Proposed to be Used 
KOLKATA 
APPARATUS FOR DRYING, DEHUMIDIFIYING, TEMPERATURE CONTROL 
AND COOLING FOR THE TREATMENT OF PLASTICS MATERIALS  
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O.N.S  

1790470    27/02/2009 
SH. NARESH AGGARWAL 
trading as  SHIV GOLA TRADING 
3198/9 IIND FLOOR NEW SHRI BALAJI MARKET GALI RAJA WALI HAUZ 
QUZI DELHI-06 
MERCENTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
SANITARY INSTALLATIONS AND BATHROOM FITTINGS, THEIR PARTS 
FITTINGS ACCESSORIES.  
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1790634    27/02/2009 
Neeraj Puri 
trading as  SATYA ENTERPRISES 
IST FLOOR SHOP NO.8 NEAR RENU GAS AGENCY JATTAL ROAD 
TRADING 
PROPRIETORSHIP FIRM 
Address for service in India/Agents address: 
SURAJ AGGARWAL, ADVOCATE 
139 WEAVERS COLONY PANIPAT-132103. HARYANA 
Proposed to be Used 
DELHI 
WATER PURIFIER, REVERSE OSMOSIS, WATER SOFTNER AND OTHER 
ACCESSORIES.  
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FLEXI BATH  

Priority claimed from 02/02/2009  Application No.  VA 2009 00311   Denmark 
 
Advertised before Acceptance under section 20(1) Proviso 
1791617    03/03/2009 
FLEXI BATH APS 
trading as  FLEXI BATH APS 
GRAVEN 25 B 8000 ARHUS C DENMARK 
MANUFACTURERS AND MERCHANTS 
A COMPANY ORGANIZED AND EXISTING UNDER THE LAWS OF DENMARK 
Address for service in India/Agents address: 
REMFRY & SAGAR 
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002. 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES, NAMELY BATH TUBS,-PLASTIC BATH TUBS, PORTABLE BATH 
TUBS FOR BABIES AND CHILDREN, FOLDABLE TUBS FOR BABIES AND 
CHILDREN. 
No priority unless documents filed as per Rule 26 sub-rule (2) of Trade Marks Rule, 
2002.  
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1792039    04/03/2009 
SHRI KISHORE KANTILAL RANGPARIA 
SHRI KISHORE KANTILAL RANGPARIA 
SMT.MAYURI GIRISH RANGPARIA 
trading as  NAVRANG CERAMIC 
THANGADH - 363530 AND ALSO AT 704-705, SHREE GURUKRUPA TOWER, 
OPP. TATA INDICOM, SUBHASH ROAD, RAJKOT 
MANUFACTURES & MERCHANTS. 
Address for service in India/Agents address: 
KIRANKUMAR J. JASANI, ADVOCATE 
218, V.V.COMM. COMPLEX, 2ND FLOOR, DHEBARBHAI ROAD, RAJKOT - 360 
002 (GUJARAT) 
Used Since :20/06/2008 
AHMEDABAD 
SANITARYWARES INCLUDING WASH BASINS AS WELL AS WASH BASINS 
WITH PEDESTALS, PANS AND URINALS - CISTERN, FLUSH APPARATUS 
AND FLUSHING TANK, WATER TANKS AND WATER CLOSETS, TOILET 
SEATS, BATHROOM FITTINGS, BEING THE GOODS MADE FROM CLAY 
INCLUDED IN CLASS - 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1792324    04/03/2009 
SALEEM SAAH 
trading as  M/S SHAH METALS 
KARSHNI COMALEX NEAR GYANDEEP SCHOOL GOVERDHAN ROAD 
MATHURA 
MANUFACTURING & TRADERS 
Address for service in India/Agents address: 
GAURAV AGRAWAL. 
30 - A, JAGANNATH PURI, MATHURA -281 001. (U.P.). 
Used Since :01/10/2008 
DELHI 
   TAPS AND COCKS & SANITARY FITTINGS.  
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Advertised before Acceptance under section 20(1) Proviso 
1792361    05/03/2009 
TAURUS EARTH MOVERS LTD 
trading as  TAURUS EARTH MOVERS LTD 
NO.34, EMBASSY DIAMANTE, VITTAL MALLYA ROAD, BANGALORE-560 
001, KARNATAKA. 
SERVICE PROVIDER 
Address for service in India/Agents address: 
S.BALAJANAKI 
SUITE NO 27 C & D, 3RD FLOOR, PANDU KLIX PLAZA, 168 THAMBU CHETTY 
STREET, CHENNAI-600 001. 
Proposed to be Used 
CHENNAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES 
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE 
EXCLUSIVE USE OF THE LETTER Q EXCEPT SUBSTANTIALLY AS SHOWN IN 
THE REPRESENTATION.  
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Advertised before Acceptance under section 20(1) Proviso 
1792854    05/03/2009 
SH. VIMAL JAIN 
trading as  PRIYA SALES 
3277 SHOP NO.4 SHREE BALAJI MARKET GALI RJA WALI PEEPAL MAHDEV 
MERCHANTS/MANUFACTURERS 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :27/12/2003 
DELHI 
C.P. BATHROOM FITTINGS INCLUDES TAPS, COCKS P.V.C FLUSH CISTERN, 
WASTE PIPE, JALIS, CONNECTIONS, WASH BESIN, STAINLESS SINK, SOAP 
DISH, C.P. TOWEL ROD & GOODS MADE FROM PLASTIC AS PER CLASS I 1 
FOR USE IN BATHROOM ACCESSORIES & SANITARY PURPOSES.  
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1793886    09/03/2009 
BEIJING SIJIMUGE SOLAR ENERGY TECHNOLOGY CO., LTD. 
trading as  BEIJING SIJIMUGE SOLAR ENERGY TECHNOLOGY CO., LTD. 
NO.18 FUKANG ROAD, SCIENCE AND TECHNOLOGY PARK, CHANGPING 
DISTRICT, BEIJING, PEOPLE’S REPUBLIC OF CHINA 
MANUFACTURERS AND TRADERS 
A LIMITED LIABLITY COMPANY INCORPORATED UNDER THE LAWS OF 
THE PEOPLE'S REPUBLIC OF CHINA 
Address for service in India/Agents address: 
MORRIS TRADE MARK CO. 
8/3 OLD RAJINDER NAGAR, NEW DELHI-100060. 
Proposed to be Used 
DELHI 
MOPEDS; VEHICLES FOR LOCOMOTION BY LAND, AIR WATER OR RAIL; 
CYCLE CARS; MOTORCYCLES; ELECTRIC VEHICLES; CYCLES.  
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ONEIDA  

1794050    09/03/2009 
ONEIDA LIMITED 
trading as  ONEIDA LIMITED 
163-184 KENWOOD AVENUE NEW YORK 13421 
MANUFACTURERS, TRADERS AND SERVICE PROVIDERS 
A NEW YORK CORPORATION 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :01/01/1998 
DELHI 
APPLIANCES FOR HEATING FOODSTUFFS, COOKING, DOMESTIC HEATING 
APPLIANCES, ELECTRICALLY OPERATED HEATING APPLIANCES.  
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Advertised before Acceptance under section 20(1) Proviso 
1794515    12/03/2009 
KHARATI LAL KHURANA 
trading as  RAJ ENTERPRISES 
3526/213 IIND FLOOR SHAKUNTLA MARKET GALI HAKIM BAQA HAUZ QAZI 
NEW DELHI 
MERCHANTS/MANUFACTURERS 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :22/12/2006 
DELHI 
C.P. BATHROOM FITTINGS INCLUDES TAPS, COCKS & ITS INTERNAL 
FITTINGS, P.V.C FLUSH CISTERN, WASTE PIPE, JALIS, CONNECTIONS, WASH 
BESIN, STAINLESS SINK, SOAP DISH, C.P. TOWEL ROD, PIPE FITTINGS & 
GOODS MADE FROM PLASTIC AS PER CLASS 11 FOR USE IN BATHROOM 
ACCESSORIES & SANITARY PURPOSES.  
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Advertised before Acceptance under section 20(1) Proviso 
1794520    12/03/2009 
JITENDER GARG 
trading as  SHRI BALAJI UDYOG 
172 CHANDER LOK GALI NO 1 MANDOLI ROAD SHAHDARA DELHI 
MERCHANTS/MANUFACTURERS 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :22/12/2005 
DELHI 
C.P. BATHROOM FITTINGS INCLUDES TAPS, COCKS & ITS INTERNAL 
FITTINGS, P.V.C FLUSH CISTERN, WASTE PIPE, JALIS, CONNECTIONS, WASH 
BESIN, STAINLESS SINK, SOAP DISH, C.P. TOWEL ROD, PIPE FITTINGS & 
GOODS MADE FROM PLASTIC AS PER CLASS 11 FOR USE IN BATHROOM 
ACCESSORIES & SANITARY PURPOSES.  

3892
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Advertised before Acceptance under section 20(1) Proviso 
1794893    12/03/2009 
DINESHBHAI GORDHANBHAI MUNGRA 
trading as  M/S. PRANAM BRASS INDUSTRIES 
49-ROAD, BEHIND ATUL AUTO INDUSTRIES, G.I.D.C., UDYOGNAGAR, 
JAMNAGAR-361004. (GUJARAT) INDIA. 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
TRADESAFE. 
NO.4, KHIJDA MANDIR ROAD, NEAR KHAMBHALIA GATE, JAMNAGAR-361 
001, (GUJARAT). 
Used Since :09/03/2009 
AHMEDABAD 
HEATING ALIMENT, R.O. PLANTS INSTALLATIONS, GEYSER PARTS & 
FITTING INCLUDED IN CLASS 11.  

3893
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LAVEON  

1795221    13/03/2009 
SHRI PAWAN KALRA 
trading as  M/S LAVEON INDUSTRIES 
393/1 SHIV NAGAR INDUSTRIAL AREA JALANDHAR-144004 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
MAHTTA & CO. 
43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, 
(PUNJAB). 
Used Since :01/04/2005 
DELHI 
C.P. BATHROOM FITTINGS, VALVES, COCKS AND PIPE FITTINGS INCLUDED 
IN CLASS 11 FOR USE IN WATER SUPPLY AND SANITARY PURPOSES.  

3894
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1795278    13/03/2009 
BIOEM INNOVATION TECHNOLOGY LTD 
trading as  BIOEM INNOVATION TECHNOLOGY LTD 
ROOM 1901, 19/F, SING PAO BUILDING, NO. 101 KING’S ROAD, NORTH 
POINT, HONG KONG 
.. 
A LIMITED LIABILITY COMPANY INCORPORATED UNDER THE LAWS OF 
THE HONG KONG 
Address for service in India/Agents address: 
MORRIS TRADE MARK CO. 
8/3 OLD RAJINDER NAGAR, NEW DELHI-10060. 
Proposed to be Used 
DELHI 
LIGHTING APPARATUS AND INSTALLATIONS; LIGHTERS; HEATING 
APPARATUS; STEAM GENERATING INSTALLATIONS; COOKERS; 
REFRIGERATING CABINETS; REFRIGERATING CONTAINERS; DRYING 
APPARATUS; DESICCATING APPARATUS; VENTILATION (AIRÂ¬-
CONDITIONING) INSTALLATIONS AND APPARATUS; VENTILATION HOODS; 
WATER SUPPLY INSTALLATIONS.  

3895
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Advertised before Acceptance under section 20(1) Proviso 
1795297    13/03/2009 
VYNCKE-EXPERT NV 
trading as  VYNCKE-EXPERT NV 
GENTSESTEENWEG 224, B-8530 HARELBEKE, BELGIUM 
MANUFACTURERS AND MERCHANTS 
A COMPANY ORGANIZED AND EXISTING UNDER THE LAWS OF BELGIUM 
Address for service in India/Agents address: 
DEPENNING & DEPENNING 
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032. 
Proposed to be Used 
CHENNAI 
INCINERATORS FOR WASTE MATERIALS; CENTRAL HEATING BOILERS; 
STEAM BOILERS; APPARATUS FOR HEATING STEAM GENERATING 
INSTALLATIONS  

3896
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SPIDERMAN  

1795991    16/03/2009 
JAGMOHAN WALIA 
trading as  JAGDAMBEY TRADERS 
3514 GALI LALLU MISHAR SADAR BAZAR DELHI 
MANUFACTURERS & MERCHANTS 
(AN INDIAN NATIONAL) 
Address for service in India/Agents address: 
PUNJAB REGISTRATION SERVICE. 
4/67, NEHRU NAGAR, NEW DELHI- 110 065. 
Used Since :01/04/2004 
DELHI 
ALL TYPES OF L.P.G. STOVES, PRESSURE COOKERS (ELECTRIC), ELECTRIC 
OVENS, HOT PLATES, GAS LIGHTERS, TOASTERS, WICK STOVES, AND 
PARTS OF THESE GOODS, ALL BEING GOODS INCLUDED IN CLASS 11.  

3897
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Advertised before Acceptance under section 20(1) Proviso
1798044    20/03/2009 
ACHAL A. BAKERI 
trading as  ACHAL A. BAKERI 
415, BODAKDEV, AHMEDABAD-380 054. GUJARAT.
MENUFECTURER & MARCHENTS 
Proposed to be Used 
AHMEDABAD 
AIR COOLER INCLUDED IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1798047    20/03/2009 
ARVINDBHAI NANJIBHAI FALDU 
trading as  MEHUL METAL INDUSTRIES 
ROAD NO. V-11, PLOT NO. 4656/4657, G.I.D.C., PHASE-III, DARED, 
JAMNAGAR. (GUJARAT) INDIA. 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
TRADESAFE. 
NO.4, KHIJDA MANDIR ROAD, NEAR KHAMBHALIA GATE, JAMNAGAR-361 
001, (GUJARAT). 
Used Since :09/03/2009 
AHMEDABAD 
ALL TYPES OF L.P.G. GAS PARTS FITTINGS, GAS FITTINGS INLUDED IN 
CLASS 11  

3899
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Advertised before Acceptance under section 20(1) Proviso 
1798061    20/03/2009 
FALGUN D.BHATT 
trading as  NEETY INTERNATIONAL 
4, SHRINAGAR SOCIETY, OPP. S.P.STADIUM, NR. GOLDEN TRIANGLE, 
AHMEDBAD-380014, GUJARAT, (INDIA). 
MANUFACTURER AND MERCHANT 
Address for service in India/Agents address: 
TRADESAFE. 
NO.4, KHIJDA MANDIR ROAD, NEAR KHAMBHALIA GATE, JAMNAGAR-361 
001, (GUJARAT). 
Used Since :18/03/2009 
AHMEDABAD 
ALL TYPES OF SOLAR PANELS ( SOLAR MODULE ), SOLAR WATER HEATER 
SYSTEMS, SOLAR STREET LIGHTS, SOLAR AIR CONDITION, SOLAR 
GARDEN LIGHTS, SOLAR LAWN LIGHTS, AND SOLAR APPARATUS FOR 
LIGHTING, HEATING, STEAM GENERATING, COOKING, REFRIGERATING, 
DRYING, VENTILATING, WATER SUPPLY AND SANITARY PURPOSES 
INCLUDED IN CLASS 11.  

3900
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Advertised before Acceptance under section 20(1) Proviso 
1798503    23/03/2009 
MAN MOHAN TALWAR 
trading as  NEW MILLS STORES 
SHOP NO 45-46 SHOPPING COMPLEX SANJAY COLONY SEC-23 FARIDABAD 
HARYANA 
MANUFACTURERS AND TRADERS 
Address for service in India/Agents address: 
RAHUL KUMAR 
JUS CUNSOTIUM A-65, SEC-71, NOIDA U.P-201301 
Proposed to be Used 
DELHI 
AIR PREPARATION UNITS, P.U. TUBES, BALL VALVES, AIR FITTINGS, 
SOLENOID VALVES & OTHER ALLIED PNEUMATIC PRODUCTS.  

3901
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Advertised before Acceptance under section 20(1) Proviso 
1799174    24/03/2009 
DINESH KUMAR JAIN. 
trading as  BHAGYA CABLE INDUSTRIES. 
8/87, RAM GALI, VISHWAS NAGAR, DLEHI - 32 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
HEATING, LIGHTING, COOLING, COOKING, V3ENTILATING, DRYING, 
STEKTM; GENERATING, SANITARY; AND; BATHROOM; FITTINGS 
INCLUDING FANS, COOLERS, GEYSERS, STOVES, OVENS, TOASTERS.  

3902
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ANUSHA  

 
Advertised before Acceptance under section 20(1) Proviso 
1799175    24/03/2009 
DINESH KUMAR JAIN. 
trading as  BHAGYA CABLE INDUSTRIES. 
8/87, RAM GALI, VISHWAS NAGAR, DLEHI - 32 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/1999 
DELHI 
HEATING, LIGHTING, COOLING, COOKING, V3ENTILATING, DRYING, 
STEAM GENERATING, SANITARY AND BATHROOM FITTINGS INCLUDING 
FANS, COOLERS, GEYSERS, STOVES, OVENS, TOASTERS  

3903



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

 
 
Advertised before Acceptance under section 20(1) Proviso 
1799323    24/03/2009 
CHANDUBHAI MOHANBHAI SANGANI 
TULSHIBHAI LAXMANBHAI GALANI 
trading as  M/S. GANDIV BRASS INDUSTRIES 
SHED NO. 21/D, STREET NO.4, PATEL ESTATE, NEAR RADAR OCTROI NAKA, 
JAMNAGAR 361004 
MANUFACTURERS & MERCHANT 
Address for service in India/Agents address: 
TRADESAFE. 
NO.4, KHIJDA MANDIR ROAD, NEAR KHAMBHALIA GATE, JAMNAGAR-361 
001, (GUJARAT). 
Used Since :20/03/2008 
AHMEDABAD 
ALL TYPES OF CHROME PLATED BATHROOM FITTINGS AND SANITARY 
PARTS AND FITTINGS INCLUDED IN CLASS-11.  
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NANOTECH  

1799349    24/03/2009 
SHRI AMAR NATH GOYAL 
trading as  DOLPHIN SCALES 
KANCHAN TEXTILES IIND FLOOR GAUSHALA ROAD MANSA 
MANUFACTURER AND TRADER. 
Address for service in India/Agents address: 
RAHUL RAJPUT. 
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB. 
Used Since :01/04/2006 
DELHI 
WATER TREATMENT PLANTS, INDUSTRIAL & DOMESTIC R.O.SYSTEM & 
WATER PURIFICATION SYSTEM.  

3905
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1799515    25/03/2009 
SAKAL PAPERS LTD. 
595, BUDHAWAR PETH, NEAR SHANIWAR WADA, PUNE - 
411002,MAHARASHTRA INDIA. 
MANUFACTURERS AND MERCHANTS 
LIMITED COMPANY INCORPORATED UNDER INDIAN COMPANIES ACT, 
1956. 
Address for service in India/Agents address: 
RAHUL EKNATH MARAL. 
UNIQUE CONSULTANCY SERVICES FLAT NO.4, CHINTAMANI APT. 507, 
KASBA PETH, PUNE - 411 011. MAHARASH 
Proposed to be Used 
MUMBAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES  

3906
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ECHOM  

1800024    26/03/2009 
SHASHI BALA 
trading as  ALFA VALVES 
S-194-A INDUSTRIAL AREA JALANDHAR CITY-144004, PUNJAB. 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
MAHTTA & CO. 
43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, 
(PUNJAB). 
Used Since :08/04/1992 
DELHI 
VALVES, COCKS, AND PIPE FITTINGS FOR USE IN WATER SUPPLY AND 
SANITARY PURPOSES.  

3907
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1800308    26/03/2009 
PRADEEP NAGDEV 
trading as  A-ONE MACHINED COMPONENTS PRIVATE LIMITED 
A-1 MAYAPURI INDUSTRIAL AREA PHASE-I NEW DELHI 
MANUFACTURING AND TRADING 
Address for service in India/Agents address: 
RAVI PRAKASH VERMA (ADV.) 
65-A, 2ND FLOOR, PH COMPLEX, VIJAY BLOCK, LAXMI NAGAR, DELHI.-92.
Used Since :27/10/2004 
DELHI 
ALL TYPE OF HOME ELECTRICAL APPLIANCES.  

3908



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

 
1800334    26/03/2009 
KAMLESH GARG 
trading as  IR GARG & COMPANY 
B-42 IIND FLOOR WAZIRPUR GROUP INDL AREA NEW DELHI-52 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
SANITARY INSTALLATIONS AND BATHROOM FITTING INCLUDING 
STAINLESS STEEL, KITCHEN SINK, TOILET SEAT COVER, FLUSHING 
CISTERN STEEL SINK AND SINK ACCESSORIES.  

3909
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JASICA  

1800335    26/03/2009 
KAMLESH GARG 
trading as  IR GARG & COMPANY 
B-42 IIND FLOOR WAZIRPUR GROUP INDL AREA NEW DELHI-52 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
SANITARY INSTALLATIONS AND BATHROOM FITTINGS INCLUDING 
STAINLESS STEEL, KITCHEN SINK, TOILET SEAT COVER, FLUSHING 
CISTERN STEEL SINK AND SINK ACCESSORIES.  

3910
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SLH  

1801500    30/03/2009 
S.K. NAGPAL 
trading as  SUNNY LIGHT HOUSE. 
1749/5-6, BHAGIRATH PALACE, CHANDANI CHOWK, DELHI-6. 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
LIGHTING INSTALLATIONS INCLUDING AUTO BULBS, AUTO TUBES, AUTO 
LAMPS, AUTO LIGHTS, HEAD LAMPS AND TAIL LAMPS.  

3911
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KROFTA  

1801703    31/03/2009 
KROFTA ENGINEERING LIMITED 
trading as  KROFTA ENGINEERING LIMITED 
204 IDEAL HOUSE 69 NEHRU NEW DELHI-19 
SERVICES 
Address for service in India/Agents address: 
LALL LAHIRI AND SALHOTRA. 
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, 
HARYANA. 
Used Since :01/01/1983 
DELHI 
EQUIPMENT FOR WATER POLLUTION CONTROL INCLUDING DISSOLVED 
AIR FLOTATION CLARIFIER-SUPER CELL AND DISSOLVED AIR FLOTATION 
CUM FILTRATION CLARIFIER-SAND FLOAT.  

3912
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1801704    31/03/2009 
KROFTA ENGINEERING LIMITED 
trading as  KROFTA ENGINEERING LIMITED 
204 IDEAL HOUSE 69 NEHRU NEW DELHI-19 
SERVICES 
Address for service in India/Agents address: 
LALL LAHIRI AND SALHOTRA. 
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, 
HARYANA. 
Used Since :01/06/1983 
DELHI 
EQUIPMENT FOR WATER POLLUTION CONTROL INCLUDING DISSOLVED 
AIR FLOTATION CLARIFIER-SUPERCELL AND DISSOLVED AIR FLOTATION 
CUM FILTRATION CLARIFIER- SANDFLOAT. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION NO. 1801703  

3913
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Advertised before Acceptance under section 20(1) Proviso 
1801765    31/03/2009 
KISHLAY FOODS PVT. LTD. 
trading as  KISHLAY FOODS PVT. LTD. 
DEWAN PATTY, FANCY BAZAR, GUWAHATI ; ALSO NH-
37,SARUSAJAI,NEAR LOKHRA CHARALI, GUWAHATI - 781 001, ASSAM. 
MANUFACTURER AND MERCHANT. 
AN INDIAN COMPANY 
Address for service in India/Agents address: 
TAJ TRADE MARK PVT. LTD. 
ANAND VRINDAVAN, SANJAY PLACE, AGRA-02 (U.P.). 
Proposed to be Used 
KOLKATA 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES, BEING INCLUDED IN CLASS-11  

3914
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Advertised before Acceptance under section 20(1) Proviso 
1802021    01/04/2009 
VINOD KUMAR 
trading as  WORLDLINK EXIMS 
IC, FIRST FLOOR, FRONT BLOCK, POONAMALLEE HIGH ROAD, KILPAUK, 
CHENNAI, TAMIL NADU, INDIA. 
MANUFACTURERS AND TRADERS 
Address for service in India/Agents address: 
S.C. REKHA KUMARI AND P. SAMINATHAN 
O NO. 78, NEW 161, GOVINDAPPA NAICKEN STREET, IST FLOOR, CHENNAI - 
600 001. 
Proposed to be Used 
CHENNAI 
   ELECTRICAL AND ELECTRONIC DOMESTIC AND HOME APPLIANCES  

3915
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1802436    02/04/2009 
VIJAY SINDHWANI 
trading as  PRV ENTERPRISES 
C-2D/54A JANAKPURI NEW DELHI- 110058 
MANUFACTURERS, TRADERS & SERVICE PROVIDER 
AN INDIVIDUAL, CITIZEN OF INDIA 
Address for service in India/Agents address: 
MS. HEMANANDINI DEORI, ADVOCATE 
FLAT NO. 602, PLOT NO. 2, SECTOR 11, DWARKA, N. DELHI-110075 
Used Since :01/04/2008 
DELHI 
APPARATUS FOR LIGHTING, HEATING STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES INCLUDED IN CLASS 11.  

3916
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Advertised before Acceptance under section 20(1) Proviso 
1802454    02/04/2009 
SUDHIR SAINI 
trading as  SHRI BALAJI STOVES 
Kh. No. 9/6, Plot No. 21, Veena Enclave, Nangloi Station Road, Near Hanuman Mandir, 
Behind Jaat Dharamshala, Nangloi, Delhi-110041 
MERCHANTS & MANUFACTURERS 
(PROPRIETORSHIP FIRM) 
Address for service in India/Agents address: 
PURI & PURI (ADVOCATES) 
4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI POLICE STATION) 
HAUZ QAZI, DELHI-6 
Used Since :15/03/2005 
DELHI 
L.P.G. GAS STOVE, L.P.G. REGULATOR & ITS COMPONENTS, LANTERNS, 
HEATING AND COOKING APPLIANCES, OVENS AND ROASTING 
EQUIPMENTS AS PER CLASS-11  

3917
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ECOMOODS  

Priority clamimed from 16/10/2008  Application No.  1168723   Benelux 
 
Advertised before Acceptance under section 20(1) Proviso 
1803371    06/04/2009 
KONINKLIJKE PHILIPS ELECTRONICS N.V. 
trading as  KONINKLIJKE PHILIPS ELECTRONICS N.V. 
GROENEWOUDSEWEG 1 EINDHOVEN THE NETHERLANDS 
MANUFACTURERS AND MERCHANTS 
A LIMITED LIABILITY COMPANY ORGANIZED AND EXISTING UNDER THE 
LAWS OF THE KINGDOM OF THE NETHERLANDS 
Address for service in India/Agents address: 
CANTWELL & CO 
31, SOUTH BANK ROAD, CHENNAI - 600 028. 
Proposed to be Used 
CHENNAI 
ELECTRIC LAMPS, LIGHTING FIXTURES AND LIGHTING INSTALLATIONS, 
LIGHTING FIXTURES AND LIGHTING INSTALLATION, FITTED WITH LED 
LIGHT SOURCES, PARTS OF THE AFORESAID GOODS  

3918
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O'cura  

 
Advertised before Acceptance under section 20(1) Proviso 
1803643    08/04/2009 
SADANANDAN DEEPAK 
trading as  ADITHYA ENTERPRISES 
1-4-880/2/6, PLOT NO. 178, SBH COLONY, GANDHI NAGAR, HYDERABAD - 
500 080, A.P., INDIA. 
MANUFACTURING, MARKETING AND TRADING 
Address for service in India/Agents address: 
G. PARAMESH 
# 20,KAMARAJ NAGAR, 2ND STREET, CHOOLAIMEDU, CHENNAI - 600 094 
Proposed to be Used 
CHENNAI 
WATER PURIFYING APPARATUS AND MACHINES 
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE 
EXCLUSIVE USE OF THE WORDS PURITY INDEED  

3919
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Advertised before Acceptance under section 20(1) Proviso 
1804157    09/04/2009 
RAM CHANDER SHARMA 
trading as  KD METAL WORKS 
68, HARI NAGAR ASHRAM DELHI-110014 
MANUFACTURING & TRADING 
Used Since :01/01/2009 
DELHI 
MANUFACTURING &    APPARTUS FOR SANITARY PURPOSES.  

3920
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Advertised before Acceptance under section 20(1) Proviso 
1804370    09/04/2009 
YORCO SCIENTIFIC UDYOG PVT LTD 
trading as  YORCO SCIENTIFIC UDYOG PVT LTD 
8/6 E SITE-IV IND AREA SAHIBABAD DIST GHAZIABAD UP 
MANUFACTURE & MERCHANTS 
(A PRIVATE LIMITED COMPANY) 
Address for service in India/Agents address: 
GENERAL REGISTRATION SERVICE. 
A-7, CHRISTIAN COLONY, PATEL CHEST, DELHI- 110 007. 
Used Since :01/04/1990 
DELHI 
INSTALLATIONS FOR LIGHTING, HEATING REFRIGERATING, DRYING & 
VENTILATING, DEEP FREEZERS, MORTUARY FREEZERS HOT AIR OVENS, 
TEMPERATURE CONTROLLED EQUIPMENTS  

3921
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Advertised before Acceptance under section 20(1) Proviso 
1804412    09/04/2009 
P. AJITH 
trading as  SURYAKIRAN INDUSTRIES 
28/1755 A, KADAVANTHRA P.O., COCHIN-682020, ERNAKULAM DISTRICT, 
KERALA, INDIA. 
MANUFACTURERS AND DISTRIBUTORS 
Address for service in India/Agents address: 
ANUP JOACHIM T. 
I FLOOR, T.K. TOWERS, PULLEPADY JN CHITTOOR ROAD, COCHIN 682 025, 
KERALA 
Used Since :01/06/2005 
CHENNAI 
SOLAR WATER HEATERS, SOLAR LIGHTINGS, SOLAR DRYERS, SOLAR 
COOKING EQUIPMENTS AND ALL OTHER GOODS INCLUDED IN THE SAID 
CLASS 
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE 
EXCLUSIVE USE OF THE WORD INDUSTRIES AND DEVICE OF HAND AND SUN  

3922
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Advertised before Acceptance under section 20(1) Proviso 
1805105    13/04/2009 
RAJESHBHAI SHANTILAL BATAVIA 
RAJESHBHAI SHANTILAL BATAVIA 
HITESHBHAI SHANTILAL BATAVIA 
trading as  M/S. RAHI INDUSTRIES 
PLOT NO. G-2038, OPP. RAJMOTI INDUSTRIES, G.I.D.C., LODHIKA (METODA), 
RAJKOT - 360 021 
MANUFACTURERS AND MERCHANTS 
Used Since :02/09/2002 
AHMEDABAD 
ALL TYPE OF SINK INCLUDED IN CLASS 11.  
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NIMEX  

1805263    13/04/2009 
PARVEZ ABDULKADAR KHATRI 
trading as  NIMEX TRADING CORPORATION 
2ND FLOOR R.NO:17,TOPIWALA MANSION 93/97,MOHAMED ALI 
ROAD,BOMBAY-3 
MANUFACTURERS AND MERCHANTS. 
A COMPANY REGISTERED IN INDIA 
Address for service in India/Agents address: 
M. J. CHAWLA. 
OFFICE NO. 2, 1ST FLOOR, HIRA MARRIAGE HALL BLDG., NEHRU CHOWK, 
ULHASNAGAR - 421 002. 
Used Since :01/04/1971 
MUMBAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES 
ASSOCIATED WITH 675776  
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Advertised before Acceptance under section 20(1) Proviso 
1805298    13/04/2009 
MR. GANPATKUMAR T. JAIN 
trading as  M/S. ARIHANT LIGHT HOUSE 
3, GOKUL BHAVAN, PADAPOLE, GANDHI ROAD, AHMEDABAD - 380 001 
MANUFACTURING AND MERCHANTS 
Address for service in India/Agents address: 
CHIRAG A. SHAH, ADVOCATE. 
401,ANUSHREE BLDG.,NR. BANK OF BARODA,USMANPURA, AHMEDABAD- 
380 013. 
Used Since :19/07/2006 
AHMEDABAD 
FAN.  
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RIMI  

 
Advertised before Acceptance under section 20(1) Proviso 
1805422    13/04/2009 
MEGHA JAIN 
trading as  AMBICA ENTERPRISES 
7-A, 2ND FLOOR, RAMA REDDY COLONY, OLD BOWENPALLY, 
SECUNDERABAD - 500 011, A.P., INDIA. 
MANUFACTURERS AND TRADERS 
A PROPRIETORSHIP CONCERN 
Used Since :13/02/2009 
CHENNAI 
   FANS  
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Advertised before Acceptance under section 20(1) Proviso 
1805663    13/04/2009 
YES PAL BHARARA 
trading as  INDIA INTERNATIONAL. 
G-1/37 G.T.ROAD KARNAL ROAD INDUSTRIAL AREA AZADPUR DELHI-33 
. 
Address for service in India/Agents address: 
TRADEMARK JURIS 
317, VARDHMAN PLAZA-I, J BLOCK RAJOURI GARDEN, NEW DELHI-110027 
Used Since :07/03/1994 
DELHI 
TOASTERS, GAS STOVE, STOVES, ROOM COOLERS, ELECTRIC FANS, 
SWITCHES, OVENS, GEYSERS, HEATERS, REFRIGERATORS, COFFEE 
MAKERS, ELECTRIC IRON, WATER FILTER, MICROWAVE, GAS LIGHTERS, 
ELECTRIC WATER PURIFIER AND PARTS AND GOODS USED IN 
VENTILATING, WATER SUPPLY AND SANITARY PURPOSES.  
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Priority clamimed from 10/10/2008  Application No.  30 2008 066 323.5.   Germany 
 
Advertised before Acceptance under section 20(1) Proviso 
1805722    13/04/2009 
BOCK KALTEMASCHINEN GMBH 
trading as  BOCK KALTEMASCHINEN GMBH 
BENZSTRASSE 7 D-72636 FRICKENHAUSEN GERMANY 
MANUFACTURER, DISTRIBUTOR AND SERVICE PROVIDER 
A LIMITED LIABILITY COMPANY ORGANIZED AND EXISTING UNDER THE 
LAWS OF GERMANY. 
Address for service in India/Agents address: 
REMFRY & SAGAR 
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002. 
Proposed to be Used 
DELHI 
REFRIGERATING MACHINES, REFRIGERATING APPARATUS, STATIONARY 
AND PORTABLE REFRIGERATING AND AIR CONDITIONING 
INSTALLATIONS, AIR CONDITIONING INSTALLATIONS FOR VEHICLES, AIR 
CONDITIONING APPARATUS, REFRIGERATION ROOMS, AIR CONDITIONING 
DEVICES, AIR CONDITIONERS, PARTS OF AIR CONDITIONING 
INSTALLATIONS, REFRIGERATION INSTALLATIONS, REFRIGERATION 
APPARATUS AND REFRIGERATION MACHINES.  
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CRUX COLOUR FILTERS  

 
Advertised before Acceptance under section 20(1) Proviso 
1806009    14/04/2009 
NARESH KUMAR SHRMA 
trading as  SUNGSUNG TECHNOLOGIES 
87 DIPNI PITAMPURA DELHI-110034 
MERCHANTS & MANUFACTURERS 
Address for service in India/Agents address: 
LALJI TRADE MARK CO. 
A/48, YOJNA VIHAR, DELHI - 110 092. 
Used Since :01/04/2005 
DELHI 
FILTERS INCLUDING C.P BATHROOM FITTINGS INCLUDED IN CLASS 11 FOR 
USE IN WATER SUPPLY AND SANITARY PURPOSES.  
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Advertised before Acceptance under section 20(1) Proviso 
1806091    14/04/2009 
RAM GOYAL 
trading as  SANTOSH ENGINEERING 
750 HOUSING BOARD COLONY JIND 
. 
Address for service in India/Agents address: 
KAWAL KUMAR ARORA (ADV) 
SAFIDON GATE, JIND. 126102 
Used Since :01/01/2009 
DELHI 
   ELECTRICAL GOODS (JUICER MIXER) AND OTHER ELECTRICAL GOODS 
INCLUDED IN CLASS 11.  
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TELTECH  

1806464    15/04/2009 
R.J. VIVEK 
trading as  THERMO ELECTRIC TECHNOLOGIES 
T634/2 , KOTHUR ROAD, KOTHA GONDAPALLE, KRISHNAGIRI DISTRICT, 
HOSUR, TAMIL NADU - 635 109, INDIA. 
MANUFACTURERS AND TRADERS 
A PROPRIETORSHIP CONCERN 
Used Since :16/12/2004 
CHENNAI 
ALL HEATING EQUIPMENT, OVENS, BURNING CHAMBERS AND FURNACES 
USED IN INDUSTRY  
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Advertised before Acceptance under section 20(1) Proviso 
1806600    15/04/2009 
RAMBO BATH IND (P) LTD 
trading as  RAMBO BATH IND (P) LTD 
2ND FLOOR 95-97 RAVEE ACDEE GREEN SQUIRE MARKET;OPP TELEPHONE 
EXCHANGE HISAR 
MERCHANT AND MANUFACTURER. 
Address for service in India/Agents address: 
SUNRISE TRADE MARKS CO. 
NANDD GRAM ROAD OPP: SHRI HARI MANDIR, 882, GALI NO.10, SEWA 
NAGAR, GHAZIABAD-201001 (U.P.) 
Used Since :10/02/2000 
DELHI 
SANITARY GOODS, LONG BODY PLAR COCK ANLE VALVE C/S/C/ SIRK 
COCK SWAN NECK SHOWERS, C.P. NATHROOM FITTINGS IN CLASS -11.  
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Advertised before Acceptance under section 20(1) Proviso 
1807038    15/04/2009 
ASHISHBHAI MAFATLAL PATEL 
trading as  M/S. JAL INDUSTRIES 
43, VRINDAVAN ESTATE, OPP.- VIJAY ESTATE, B/H. BHIKSHUK GRUH, 
ODHAV, AHMEDABAD. GUJARAT. 
MANUFACTURER AND MERCHANTS 
Address for service in India/Agents address: 
D.C. DANI & ASSOCIATES 
602, SUKH SAGAR COMPLEX, NEAR HOTEL FORTUE LANDMARK, ASHARM 
ROAD, USHMANPURA, AHMEDBAD-380013 
Used Since :26/12/2008 
AHMEDABAD 
ALL TYPES OF WATER FILTERING, WATER PURIFICATION, WATER 
SOFTENING, WATER TREATMENT, AND R.O.SYSTEMS APPARATUS AND 
PARTS OF IT INCLUDED IN CLASS -11.  
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Advertised before Acceptance under section 20(1) Proviso 
1807255    16/04/2009 
ABHIJIT GUPTA 
trading as  ALUMINIUM UDYOG 
HR-10 GALI NO.10 ANAD PARBAT INDUSTRIAL AREA NEW DELHI-05 
MANUFACTURER AND TRADERS 
Address for service in India/Agents address: 
MANGLA & ASSOCIATES. 
1961, KATRA SHAHN SHAHI, CHANDNI CHOWK, DELHI - 110 006. 
Used Since :01/04/2005 
DELHI 
SANITARY & BATHROOM FITTINGS AND ACCESSORIES THEREOF 
INCLUDED IN CLASS-11.  
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Advertised before Acceptance under section 20(1) Proviso 
1807264    16/04/2009 
MANISH JAIN 
trading as  MANISH SANITATION 
3739/22, SAINT MKT. GALI CHARAN DAS HAUZ QAZI, DELHI - 6 
MANUFACTURERS NAD TRADER 
Address for service in India/Agents address: 
MANGLA & ASSOCIATES. 
1961, KATRA SHAHN SHAHI, CHANDNI CHOWK, DELHI - 110 006. 
Used Since :01/04/1996 
DELHI 
SANITARY AND BATHROOM FITTINGS.  

3935



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

 
1807689    16/04/2009 
JAGADISH 
trading as  KOTTURS 
26, G-3, SUMUKH AKSHAYA, 1ST MAIN, 3RD STAGE, VINAYAKA LAYOUT, 
VIJAYANAGAR, BANGALORE - 40, 
MANUFACTURER 
Address for service in India/Agents address: 
LEX EXIGO 
1710/28, BALAJI COMPLEX, DR. RAJKUMAR ROAD, BANGALORE 21 
Used Since :20/03/2009 
CHENNAI 
SOLAR WATER HEATERS, SOLAR LIGHTING SYSTEMS AND OTHER 
APPARATUS OPERATED BY SOLAR ENERGY  
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Advertised before Acceptance under section 20(1) Proviso 
1808421    18/04/2009 
LINEABETA SPA 
trading as  LINEABETA SPA 
S.S. 1 KM 331 36053 GAMBELLARA ITALY 
MANUFACTURERS, TRADERS, IMPORTERS AND EXPORTERS 
A COMPANY DULY INCORPORATED AND EXISTING UNDER THE LAWS OF 
ITALY 
Address for service in India/Agents address: 
ASHOKA LAW OFFICE. 
4, CENTRAL LANE, BENGALI MARKET, NEW DELHI-110 001. 
Proposed to be Used 
DELHI 
APPARATUS AND INSTALLATIONS FOR LIGHTING; LAMPS, BULBS AND 
CEILING LIGHTS; BULB AND LIGHTING APPARATUS FOR VEHICLES; 
ELECTRIC DOMESTIC APPLIANCES; PARTS AND FITTINGS THEREOF; 
INCLUDED IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1808863    21/04/2009 
DEEPAK GOYAL 
trading as  BHAGWATI CABLES. 
519/1/36 1ST FLOOR SANSAR COMPOUND DILSHAD GARDEN INDUSTRIAL 
AREA DELHI-110095 
MARCHANTS AND MANUFACTURERS. 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2003 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING COOKING, 
COOLING, REFRIGERATING, DRYING & VENTILATING INCLUDING FANS, 
COOLERS, GEYSERS, TOASTERS, HEATERS, OVENS, BULBS, TUBES 
INCLUDED IN CLASS 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1810276    22/04/2009 
M/S. GREEN MANUFACTURING CO LIMITED 
C-20, CANAL ROAD, INDUSTRIAL AREA, JALANDHAR CITY, PUNJAB 
MANUFACTURERS AND MERCHANTS 
A COMPANY DULY REGD. UNDER THE INDIAN COMPANIES ACT, 1956 
Address for service in India/Agents address: 
BOMBAY TRADE MARK CO. 
NEW RAILWAY ROAD, JALANDHAR CITY, PUNJAB STATE. 
Proposed to be Used 
DELHI 
BATHROOM FITTINGS AND VALVES & COCKS FOR USE IN INSTALLATION 
FOR WATER SUPPLY, OIL LINES, STEAM GENERATING AND SANITARY 
PURPOSES, ALL BEING GOODS INCLUDED IN CLASS 11.  
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HEALSIO  

1810633    23/04/2009 
SHARP KABUSHIKI KAISHA 
trading as  SHARP CORPORATION 
22 - 22, NAGAIKA - CHO, ABENO KU, OSAKA, 545 - 8522, JAPAN. 
MANUFACTURERS AND MERCHANTS 
A JAPANESE COMPANY, INCORPORATED AND EXISTING UNDER THE LAWS 
OF JAPAN 
Address for service in India/Agents address: 
MOHAN ASSOCIATES. 
CEEBROS BUILDING, D-4, III FLOOR, 11, CENETOPH ROAD, TEYNAMPET, 
CHENNAI - 600 018. 
Proposed to be Used 
CHENNAI 
COOKING APPLIANCES FOR HOUSEHOLD USE UTILIZING SUPERHEATED 
STEAM, COOKING APPLIANCES FOR COMMERCIAL USE 
UTILIZINGSUPERHEATED STEAM, BUILT-IN STYLE COOKING APPLIANCES 
FOR BOTH HOUSEHOLD USE AND COMMERCIAL USE UTILIZING 
SUPERHEATED STEAM,SUPERHEATED STEAM OVENS HAVING A 
FUNCTION OF A MICROWAVE OVEN FOR HOUSEHOLD USE AND 
COMMERCIAL USE, COOKING APPLIANCES, MICROWAVE OVENS, 
ELECTRIC OVENS, ELECTROMAGNETIC COOKING APPARATUS, AIR 
CONDITIONERS, ION CONDITIONERS, CEILING LIGHTS, DESK LAMPS, 
LIGHTING INSTALLATION USING A LED AS A LIGHT SOURCE, LIGHTNING 
APPARATUS AND INSTALLATION, TOASTERS, ROASTERS, ELECTRIC 
COFFEE FILTERS, ELECTRIC COFFEE PERCOLATORS, AIR DRYERS, HAIR 
DRYERS, DEHUMIDIFIERS, ELECTRIC CARPETS, ELECTRIC HOT PLATES, 
ELECTRICRICE-COOKERS, ELECTRIC POTS, ELECTRIC FANS FOR 
AIRCONDITIONING, ELECTRIC FANS FOR VENTILATING, STOVES, 
HEATERS, AIR PURIFIERS, REFRIGERATORS, FFREEZERS, WATER 
PURIFIERS, HUMIDIFIERS, ELECTRIC LAMPS, SOLAR HEATING 
COLLECTORS; PARTS AND FITTINGS FOR THE AFORESAID GOODS IN 
INTERNATIONAL CLASS 11.  
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CRP  

 
Advertised before Acceptance under section 20(1) Proviso 
1810689    23/04/2009 
CRP ELECTRONICS PVT.LTD. 
trading as  CRP ELECTRONICS PVT.LTD. 
DA-401 SHALIMAR BAGH DELHI-88 
MERCHANTS & MANUFACTURERS 
A COMPANY DULY REGISTERED UNDER THE COMPANIES ACT, 1956 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
LIGHTING INSTALLATIONS FOR MOTOR LAND VEHICLES INCLUDING 
AUTO BULBS, AUTO TUBES, AUTO LAMPS, CFL BULBS, CFL TUBES, AUTO 
LIGHTS, HEAD LAMPS AND TAIL LAMPS.  

3941



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

 
 
Advertised before Acceptance under section 20(1) Proviso 
1810885    24/04/2009 
DHANUSH BUILDWARE PVT. LTD., 
trading as  DHANUSH BUILDWARE PVT. LTD., 
19 TO 22, RADHAKRISHNA SHOPPING CENTRE, OPP. HOMEOPETHIC 
COLLEGE, UDHNA MAGDALLA ROAD, SURAT - GUJARAT 
TRADER & MERCHANT 
Address for service in India/Agents address: 
SURESH P. VAISHNAV, ADVOCATE . 
205, SURYA PLAZA, NR. GUJARAT SAMACHAR PRESS, UDHNA DARWAJA, 
SURAT-2, GUJARAT. 
Used Since :31/07/1998 
AHMEDABAD 
SANITARY & BATH FITTINGS INCLUDING IN CLASS-11.  
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Advertised before Acceptance under section 20(1) Proviso 
1811582    27/04/2009 
VINOD KUMAR 
DINESHAN.M.G 
trading as  PRAGATHY PRODUCTS 
KODANAD P.O KURICHILAKODE ERNAKULAM - 683 544 ,KERALA 
MANFACTURERS AND MERCHANTS 
Address for service in India/Agents address: 
GUDWILL & GOODWILL. 
41/785, "SWATHI" C.P. UMMER ROAD, COCHIN - 35, KERALA. 
Used Since :01/02/2007 
CHENNAI 
WATER TAP, BATHROOM FITTINGS, WATER SUPPLY AND SANITARY 
PURPOSE .  
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Advertised before Acceptance under section 20(1) Proviso 
1811849    27/04/2009 
SHAHEDA ASGARALI DIVAN 
trading as  M/S. S.I.B. HYDRULICS & BRASS PRODUCTS 
SHED NO. 443/3, 1ST FLOOR, SHANKER TEKRI, UDYOGNAGAR, G.I.D.C., 
JAMNAGAR - 361 004, GUJARAT 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
TRADESAFE. 
NO.4, KHIJDA MANDIR ROAD, NEAR KHAMBHALIA GATE, JAMNAGAR-361 
001, (GUJARAT). 
Used Since :22/04/2009 
AHMEDABAD 
C.P. BATHROOM FITTINGS AND BATH ACCESSORIES INCLUDED IN CLASS-
11.  
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Advertised before Acceptance under section 20(1) Proviso 
1812153    28/04/2009 
MR. DHAVAL R. SHAH 
trading as  LIGHT INSIDE 
FF-5, MARUTI ARCADE, SHIVRANJANI CHAR RASTA, 132 FT. RING ROAD, 
SATELITE, AHMEDABAD - 380015 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
MAKHIJA & ASSOCIATES. 
12/160, DAULAT NAGAR, THANE (E)-400 603. 
Used Since :16/04/2009 
AHMEDABAD 
AQUARIUM LIGHTS, CARRYING CASES SPECIALLY ADAPTED FOR DJ 
LIGHTING GEAR & ELECTRIC LIGHTS, CEILING LIGHTS, ELECTRIC LIGHT 
BULBS, ELETRIC LIGHT FOR CHRISTMAS TREES, ELECTRIC NIGHT LIGHTS, 
FIXTURES FOR INCANDESCENT LIGHT BULBS, FLUORESCENT ELECTRIC 
LIGHT BULBS, HALOGEN LIGHT BULBS, INCANDESCENT LIGHT BULBS, 
LED (LIGHT EMMITTING DIAODES) LIGHTING FIXTURES, LED LIGHT 
BULBS, LIGHTS FOR USE IN ILLUMINATING SIGNS & DISPLAYS, 
MINIATURE LIGHT BULBS, OUTDOOR LIGHTING NAMELY PAVERS LIGHTS, 
PORTABLE BATTERY- OPERATED LIGHTS THAT CAN BE PLACED ON 
SURFACES WHERE OTHER LIGHT SOURCES ARE UNAVAILABLE, SOCKETS 
FOR ELECTRIC LIGHTS, SOLAR LIGHT FIXTURES NAMENY INDOOR & 
OUTDOOR SOLAR POWERED LIGHTING UNITES & FFIXTURES, WALL 
LIGHTS, CEILING FANS, ELECTRIC FANS  
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Advertised before Acceptance under section 20(1) Proviso 
1812275    28/04/2009 
KANUBHAI PARSOTAMBHAI MEHTA 
KANUBHAI PARSOTAMBHAI MEHTA 
SANDIP DHANSUKHBHAI MEHTA 
trading as  COSMOS TECHNO TRADELINK 
OPP. J.K. MACHINE TOOLS, GOKULDHAM MAIN ROAD, RAJKOT - 360 004, 
GUAJRAT 
MANUFACTURER AND MERCHANTS 
Address for service in India/Agents address: 
K.C. PATEL & CO. 
305,Shivalik-5,Mahalaxmi Cross Road, Paldi,Ahmedabad 380 007 Gujarat 
Used Since :12/02/2008 
AHMEDABAD 
WATER PURIFICATION PLANT (R.O PLANT),GAS GIZER, STEAM AND 
COOLING SYSTEM (HEATING AND COOLING APPARTUS) INCLUDED IN 
CLASS-11.  
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Advertised before Acceptance under section 20(1) Proviso 
1812693    29/04/2009 
B.P. PROJECTS PVT.LTD. 
167A VIVEKANANDA ROAD,KOLKATA 700006. 
MANUFACTURER & MERCHANT 
Address for service in India/Agents address: 
TRADE MARK REGISTRATION BUREAU. 
1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, INDIA.P. BOX NO. 2391 GPO. 
Used Since :04/08/1994 
KOLKATA 
MASTS AND POLES FOR STREET LIGHTING, OIL DEPOT LIGHTING, APRON 
LIGHTING, STADIUM LIGHTING, PORT LIGHTING, LANTERN CARRIAGE. 
THIS IS SUBJECT TO ASSOCIATION WITH PENDING REGISTRATION NO.1812690  
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1812781    29/04/2009 
HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD., 
trading as  HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD 
9TH FLOOR, ABHIJEET, MITHAKHALI SIX ROADS, AHMEDABAD - 380 006, 
GUJARAT 
MANUFACTURER AND MARKETERS 
Address for service in India/Agents address: 
Y. J. TRIVEDI & CO. 
YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, NR. JAHANVEE 
RESTAURANT, UNIVERSITY RD., AHMEDABAD-380 015. 
Used Since :03/02/2008 
AHMEDABAD 
AIR CONDITIONERS, AIR CONDITIONING APPARTATUS & AIR 
CONDITIONING INSTALLATIONS. 
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE 
EXCLUSIVE USE OF THE DESCRIPTIVE MATTER 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION NO.11653506  
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Advertised before Acceptance under section 20(1) Proviso 
1812782    29/04/2009 
HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD., 
trading as  HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD 
9TH FLOOR, ABHIJEET, MITHAKHALI SIX ROADS, AHMEDABAD - 380 006, 
GUJARAT 
MANUFACTURER AND MARKETERS 
Address for service in India/Agents address: 
Y. J. TRIVEDI & CO. 
YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, NR. JAHANVEE 
RESTAURANT, UNIVERSITY RD., AHMEDABAD-380 015. 
Used Since :25/11/2008 
AHMEDABAD 
AIR CONDITIONERS, AIR CONDITIONING APPARTATUS & AIR 
CONDITIONING INSTALLATIONS.  
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Advertised before Acceptance under section 20(1) Proviso 
1812783    29/04/2009 
HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD., 
trading as  HITACHI HOME & LIFE SOLUTIONS (INDIA) LTD 
9TH FLOOR, ABHIJEET, MITHAKHALI SIX ROADS, AHMEDABAD - 380 006, 
GUJARAT 
MANUFACTURER AND MARKETERS 
Address for service in India/Agents address: 
Y. J. TRIVEDI & CO. 
YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, NR. JAHANVEE 
RESTAURANT, UNIVERSITY RD., AHMEDABAD-380 015. 
Used Since :03/02/2008 
AHMEDABAD 
AIR CONDITIONERS, AIR CONDITIONING APPARATUS & AIR 
CONDITIONING INSTALLATIONS. 
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE 
EXCLUSIVE USE OF THE DEVICE OF ARROW  
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Advertised before Acceptance under section 20(1) Proviso 
1812787    29/04/2009 
PRAKASH GUPTA 
INDOMA INDUSTRIES PVT.LTD. 2/35 ANSARI ROAD DARYAGANJ NEW 
DELHI. 
MANUFACTURER & TRADER 
AN INDIAN NATIONAL 
Used Since :01/01/2005 
DELHI 
   APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES GOODS BEING INCLUDED IN CLASS 11.  
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HEPTAPURE  

 
Advertised before Acceptance under section 20(1) Proviso 
1812807    29/04/2009 
PENTAPURE RO SYSTEMS (INDIA) PRIVATE LIMITED 
trading as  PENTAPURE RO SYSTEMS (INDIA) PRIVATE LIMITED 
410/1, 1ST CROSS, N.G.R. C\O, ROOPENA AGRAHARA, MADIWALA, 
BANGALORE - 560 068, KARNATAKA, INDIA. 
MANUFACTURERS AND MERCHANTS 
A REGISTERED INDIAN COMPANY INCORPORATED UNDER THE 
COMPANIES ACT, 1956 
Address for service in India/Agents address: 
SHILPA GUPTA, ADVOCATE 
ANTOP HILL WARE HOUSING CO.LTD.,UNIT NO.C-310,V.I.T.COLLEGE 
ROAD,WADALA (E),MUMBAI 400 037,INDIA. 
Used Since :05/10/2008 
CHENNAI 
WATER PURIFIER, WATER PURIFIER RO SYSTEMS, U.V. WATER PURIFIER, 
WATER TREATMENT APPARATUS INCLUDED IN CLASS 11  
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Advertised before Acceptance under section 20(1) Proviso 
1812819    29/04/2009 
MR. SUNIL MAHENDRAKUMAR SHUKLA 
trading as  SOFT AQUA-TECH & WATER TECHNOLOGY 
PLOT NO. 74, SAI DARSHAN, NEAR RAMI PARK, DINDOLI, UDHNA, SURAT - 
GUJARAT 
MANUFACTURER AND MERCHANTS 
Address for service in India/Agents address: 
K.C. PATEL & CO. 
305,Shivalik-5,Mahalaxmi Cross Road, Paldi,Ahmedabad 380 007 Gujarat 
Proposed to be Used 
AHMEDABAD 
DOMESTIC AND INDUSTRIAL WATER TREATMENT PLANTS, HEATING AND 
COOLING APPARATUS INCLUDED IN CLASS-11.  

3953



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

 
1813494    01/05/2009 
SANJAY KUMAR JAIN 
trading as  RANJAN ELECTRONICS 
KHASRA NO.65 VILLAGE SHAHBAD DAULATPUR DELHI
MANUFACTURING 
Address for service in India/Agents address: 
AGGARWAL TRADE MARK CO. 
BG-81 (POORVI), SHALIMAR BAGH, DELHI-110088. 
Used Since :01/04/2009 
DELHI 
APPARATUS FOR LIGHTING,FANCY LIGHT, CFL BULBS. 
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1813544    01/05/2009 
PREM NATH ARORA 
trading as  PREM NATH ARORA 
A 2/21 M,IANWALI NAGAR NEW DELHI-110087 
. 
Address for service in India/Agents address: 
JAIN & PARTNERS 
805, PADMA TOWER-I, RAJENDRA PLACE, N. DELHI-8
Used Since :01/05/1980 
DELHI 
AUTO BULBS AND AUTO LAMPS.  
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1813559    01/05/2009 
 
AMIRA FOODS (INDIA) LTD. 
54, PRAKRITI MARG, SULTANPUR FARMS, MEHRAULI, NEW DELHI -110 030. 
MANUFACTURERS & MERCHANTS 
A COMPANY INCORPORATED UNDER THE INDIAN COMPANIES ACT 
Address for service in India/Agents address: 
DELHI REGISTRATION SERVICES 
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110 025. 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING,;STEAM GENERATING, 
COOKING,REFRIGERATING,;DRYING VENTILATING, WATER; SUPPLY; AND; 
SANITARY PURPOSES.  
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1813578    01/05/2009 
MR. RAJ SINGH 
trading as  M/S. S.R. LAMPS 
PLOT NO. 1893, KHAJANE WALON KA RASTA, FIRST FLOOR, INDIRA 
BAZAR, JAIPUR - RAJASTHAN 
MANUFACTURER & MERCHANT 
Address for service in India/Agents address: 
PARKER & PARKER COMPANY. 
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 
009. INDIA. 
Proposed to be Used 
AHMEDABAD 
AUTOMOTIVE LAMPS; ELECTRICAL LAMP AND ALL OTHER PARTS AND 
GOODS AS INCLUDED IN CLASS 11.  
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SAFA  

1813705    04/05/2009 
ZIYAUL HASAN 
trading as  NATIONAL INDUSTRIES 
B-7690 GALI NO 6 BEHIND CHAPPAR WALI MASJID KABIR NAGAR 
MANUFACTURERS & MERCHANTS 
Address for service in India/Agents address: 
INDIAN TRADE MARKS CO. 
91, CROCKERY MARKET, SADAR BAZAR, DELHI - 110 006,INDIA. 
Used Since :01/04/2008 
DELHI 
C.P.BATHROOM FITTINGS LIKE; TAPS; & COCKS, SHOWERS, CONNECTIONS, 
WASTE PIPE, PLUSH CISTERN ANTI COCKROACH TRAP, SOAP DISH, TOWEL 
ROD AND WATER TANKS FOR USE IN BATHROOM ACCESSORIES & 
SANITARY PURPOSE & SANITARY GOODS & BATHROOM 
FITTINGS, INCLUDED IN CLASS-11 .  
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1813901    04/05/2009 
KARTAR AGRO INDUSTRIES (P) LTD. 
AMLOH ROAD, BHADSON, DISTRICT PATIALA (PB.) 
MANUFACTURERS & MERCHANTS 
A COMPANY DULY REGD. & INCORPORATED IN INDIA UNDER THE 
COMPANIES ACT, 1956 
Address for service in India/Agents address: 
PURI TRADE MARK CO. 
"BRAND HOUSE",54-55, SUPER CYCLE MARKET, OPP. KWALITY KANDA, 
GILL ROAD, LUDHIANA-141003 (PUNJAB). 
Used Since :01/01/1971 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES.  
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1814103    04/05/2009 
KOHLER CO. 
444 HIGHLAND DRIVE, KOHLER, WISCONSIN, UNITED STATES OF 
AMERICA. 
MANUFACTURERS AND MERCHANTS 
(A CORPORATION ORGANISED AND EXISTING UNDER THE LAWS OF THE 
STATE OF WISCONSIN, U.S.A.) 
Address for service in India/Agents address: 
SUBRAMANIAM, NATRAJ & ASSOCIATES. 
E-556, GREATER KAILASH - II, NEW DELHI - 110 048. 
Proposed to be Used 
DELHI 
BATHS, TUBS, AND IIWTAUATLONS; SHOWERS; SHOWER PANS AND 
DOORS; SHOWER HEADS AND SPRAYERS; SHOWER AND BATH 
ENCLOSURES; WATER HEATERS; WATER DIVERTERS; BASINS; BIDETS; 
LAVATORIES; TOILETS; TOILET SEATS; WATER CLOSETS; SIAKS; SINK 
PEDESTALS; FKUCETS; WATER FILTERS; HAND DRYERS; STRAINERS AND 
STOPPERS FOR SINKS, BATHS AND SHOWERS; BATH TPOUTS; WATER 
CISTERNS AND VALVES THEREFORE; URINALS; BATHROOM FITTINGS; 
SAUNAS; SANITARY APPARATUS, WARES AND INSTALLATIONS;.  
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1814106    04/05/2009 
KOHLER CO. 
444 HIGHLAND DRIVE, KOHLER, WISCONSIN, UNITED STATES OF 
AMERICA. 
MANUFACTURERS AND MERCHANTS 
(A CORPORATION ORGANISED AND EXISTING UNDER THE LAWS OF THE 
STATE OF WISCONSIN, U.S.A.) 
Address for service in India/Agents address: 
SUBRAMANIAM, NATRAJ & ASSOCIATES. 
E-556, GREATER KAILASH - II, NEW DELHI - 110 048. 
Proposed to be Used 
DELHI 
BATHS, TUBS AND INSTALLATIONS; SHOWERS; SHOWER PANS, DOORS, 
HEADS AND INSTALLATIONS; SHOWER AND BATH ENCLOSURES; WATER 
HEATERS; WATER DIVERTERS; BASINS; BIDETS; LAVATORIES; TOILETS 
BOWLS AND SEATS; WATER CLOSETS; SINKS; SINKS PEDESTALS AND 
UNITS FAUCETS; WATER FILTERS; HAND DRYERS; STRAINERS AND 
STOPPERS FOR SINKS BATHS AND SHOWERS; BATS SPOUTS; WATER 
CISTERNS AND VALVES THEREFORE; URINALS; BATHROOM FITTINGS; 
SAUNAS SANITARY APPARATUS WARES AND INSTALLATIONS;  

3961



 
 

 
Trade Marks Journal No: 1443 ,   01/07/2010           Class 11 

 

MiniPAC  

1814385    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :01/01/2006 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY. DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHUMIDIFIERS FOR DRYING PLASTIC 
RESINS. DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED RJUPUFFTV AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS, PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR ANA* GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIOMING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFVING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRYERS, CHILLERS, AIR-
TO-AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES. SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRVERS. DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.T SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRVERS. 
RESIN DRVERS AND AUXILIARY EQUIPMENTS.  
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MINIPAC  

1814386    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED NO.1814385  
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1814387    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :01/01/2006 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS NAMELY. DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHUMIDIFIERS FOR DRYING PLASTIC 
RESINS. DEHUMIDJFIERS, ENVIROLINER. APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITV/MOISTURE. AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
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FOOD, ELECTRONICS, RUBBER, METAL PARTS, PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE , STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION; AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSC 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS 1 AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS;): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND , 
INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION (AIR CONDITIONING;) INSTALLATIONS AND APPARATUS. 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFVING APPARATUS AND INSTALLATIONS, PRODUCT 
DRVERS. APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRVERS. CHILLERS, AIR-
TO-AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRVERS. DRVERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRVERS. 
RESIN DRVERS AND AUXILIARY EQUIPMENTS.  
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BRY-AIR SYSTEMS EST. 1978  

1814388    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS.  
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BRYPAC  

1814389    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :01/01/2006 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS.  
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BRY-AIR  

1814390    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED NO.1814387  
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BryPAC  

1814391    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
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INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED NO 1814389.  
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VFB  

 
Advertised before Acceptance under section 20(1) Proviso 
1814395    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Proposed to be Used 
DELHI 
ENVIRONMENTAL CONTROL APPARATUS. NAMELY, DEHUMIDIFIERS. 
ENVIRONMENTAL CONTROL SERVICES. ENVIRONMENTAL CONTROL 
APPARATUS, NAMELY DESICCANT DEHMNIDIFLERS FOR DRYING PLASTIC 
RESINS, DEHUMIDIFIERS. ENVIROLINER, APPARATUS/EQUIPMENT TO 
CONTROL/MAINTAIN HUMIDITY/MOISTURE, AIR DRIERS, DRYING 
APPARATUS AND INSTALLATIONS, APPARATUS/EQUIPMENT TO CONTROL 
ENVIRONMENT AND TO MAINTAIN CONTROLLED HUMIDITY AND 
TEMPERATURE CONDITIONS: REQUIRED FOR PROCESSING, PRODUCTION, 
STORAGE AND PACKAGING OF GOODS, PRODUCTS, PHARMACEUTICALS, 
FOOD, ELECTRONICS, RUBBER, METAL PARTS. PLASTICS, AND 
EQUIPMENT: APPARATUS/EQUIPMENT TO CONTROL ENVIRONMENT TO 
MAINTAIN CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS 
REQUIRED FOR SAFE STORAGE FOR SHORT AND LONG TERM 
PRESERVATION OF EQUIPMENT, GOODS AND HARDWARE, AND LIMIT 
DAMAGE DURING STORAGE DUE TO CORROSION, FUNGUS GROWTH, 
MOULD FORMATION: AIR AND GAS PURIFICATION EQUIPMENT AND 
SYSTEMS, MEDIA FOR PURIFYING AND REMOVAL OF CONTAMINATED AIR 
AND GAS: MOULD DEHUMIDIFICATION SYSTEMS, MOLD CHILLERSF 
EQUIPMENT COMPLIMENTARY / AUXILIARY OF PLASTICS 
MOULDING/PROCESSING MACHINERY WHICH ARE USED FOR COOLING OF 
PLASTICS RESINS AND PELLETS DURING PROCESSING/MOULDING OF 
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PLASTICS): AIR-TO-AIR ENERGY/ HEAT EXCHANGER WHICH RECOVERS, 
CONSERVES, SAVES AND RECYCLES ENERGY FOR REUSE IN PROCESS OR 
SPACE. AIR COOLING APPARATUS, AIR CONDITIONING APPARATUS AND 
INSTALLATIONS, AIR FILTERING INSTALLATIONS, AIR PURIFYING 
APPARATUS AND MACHINES, AIR STERILIZERS, IONIZATION APPARATUS 
FOR THE TREATMENT OF AIR, AIR HUMIDIFYING INSTALLATIONS, 
VENTILATION FAIR CONDITIONING) INSTALLATIONS AND APPARATUS, 
APPARATUS TO DRY PRODUCTS, GOODS, FOODS AND BEVERAGES, WOOD 
AND SEED, DEHUMIDIFYING APPARATUS AND INSTALLATIONS, PRODUCT 
DRYERS, APPARATUS TO CONTROL ENVIRONMENT TO MAINTAIN 
CONTROLLED HUMIDITY AND TEMPERATURE CONDITIONS REQUIRED 
FOR PROCESSING, PRODUCTION, STORAGE AND PACKAGING OF GOODS, 
PRODUCTS AND EQUIPMENT, APPARATUS FOR TREATMENT OF AIR AND 
MANAGEMENT OF QUALITY OF AIR, PLASTICS DRIERS, CHILLERS, AIR-TO-
AIR ENERGY AND HEAT RECOVERY APPARATUS FOR REUSING 
RECOVERED ENERGY/HEAT, MOULD DEHUMIDIFIERS. AIR-TO-AIR 
ENERGY/HEAT EXCHANGER WHICH RECOVERS, CONSERVES, SAVES AND 
RECYCLES ENERGY AND ITS INSTALLATIONS, PRODUCT DRYERS, DRYERS 
TO DRY PRODUCTS/ITEMS VIZ.. SEEDS, FOODS WOOD, LEATHER, 
POWDERS, ETC. ENVIRONMENT CONTROL PRODUCTS, PLASTIC DRYERS, 
RESIN DRYERS AND AUXILIARY EQUIPMENTS.  
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1814397    04/05/2009 
BRY-AIR (ASIA) PVT. LTD. 
trading as  BRY-AIR (ASIA) PVT. LTD. 
20 RAJPUR ROAD DELHI-110054.(INDIA) 
MANUFACTURER, TRADERS AND SERVICE PROVIDER 
AN INDIAN COMPANY INCORPORATED UNDER THE COMPANIES ACT. 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :01/01/2006 
DELHI 
GOODS AS PER LIST ATTACHED 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED NOs 1814387,1814388 . 
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SAFRINA  

1814611    05/05/2009 
OSTER KNIT (P) LTD. 
UDEY COMPLEX DUGRI ROAD LUDHIANA-141003 PB 
MERCHANTS & MANUFACTURERS, 
A COMPANY DULY REGISTERED UNDER THE COMPANIES ACT, 1956 
Address for service in India/Agents address: 
MAHTTA & CO. 
43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, 
(PUNJAB). 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES.  
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Advertised before Acceptance under section 20(1) Proviso 
1814768    05/05/2009 
ATOP PRODUCTS PVT LTD 
PLOT NO.24 SEC-24 FARIDABAD HARYANA 
. 
A COMPANY INCORPORTED AND EXISTING UNDER THE LAWS OF THE 
REPUBLIC OF INDIA 
Address for service in India/Agents address: 
SIM & SAN ADVOCATES 
176 ASHOKA ENCLAVE PART-III FARIDABAD HARYANA 
Proposed to be Used 
DELHI 
COOLING APPLIANCES AND INSTALLATIONS, COOLER PARTS, FANS, 
MOTOR, AIR CONDITIONER, EXHAUST FANS, MIXER GRINDER LIGHTING 
INSTALLATION FOR AIR VEHICLES.  
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Advertised before Acceptance under section 20(1) Proviso 
1814770    05/05/2009 
KANDULA RAMAMOHAN RAO 
trading as  KASIRANA ENTERPRISES 
8-3-172, MAIN ROAD, BUTCHIAHTHOTA, NEHRUNAGAR, GUNTUR - 522 001, 
A.P., INDIA. 
MANUFACTURER AND MERCHANT 
A SOLE PROPRIETORSHIP CONCERN 
Address for service in India/Agents address: 
VARIKASERY & VARIKASERY. 
31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE TEMPLE, DR. B.A.ROAD, 
DADAR (EAST), MUMBAI - 400 014. 
Used Since :01/04/2005 
CHENNAI 
WATER PURIFIER INCLUDED IN CLASS 11  
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CHOI NEON  

1814890    05/05/2009 
NITIN AGARWAL 
trading as  RENEE PLASTICS 
S-6, 1228-32, GROVER HOUSE, GREEN MARKET, SADAR BAZAAR, DELHI-6 
TRADER AND MERCHANT 
Address for service in India/Agents address: 
S. K. TRADEMARKS CO. 
C-36, MAHENDRU ENCLAVE, LANE NO 4, DELHI- 110 009. 
Used Since :15/01/2007 
DELHI 
LIGHTS, CFL LAMPS, HALOGEN LAMPS, WATER PUMP, AIR CONDITIONERS, 
EXHAUST FANS, GEYSER, TOASTER, SUBMERSIBLE PUMP AND OTHER 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING WATER SUPPLY AND SANITARY 
PURPOSES .  
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SOAV NEON  

 
Advertised before Acceptance under section 20(1) Proviso 
1814892    05/05/2009 
AMARNATH JINDAL 
trading as  AMAR TRADING COMPANY 
B-14 PLOT NO 160 PUSHPA AUTO COMPLEX 1 TRANSPORT CENTRE 
PUNJABI BAGH 
TRADERS & MERCHANT 
Address for service in India/Agents address: 
S. K. TRADEMARKS CO. 
C-36, MAHENDRU ENCLAVE, LANE NO 4, DELHI- 110 009. 
Used Since :15/12/2007 
DELHI 
LIGHTS, CFL LAMPS, HALOGEN LAMPS, WATER PUMP, AIR CONDITIONERS, 
EXHAUST FANS, GEYSER, SUBMERSIBLE PUMP AND OTHER APPARATUS 
FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES.  
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Priority clamimed from 12/01/2009  Application No.  09/08912   Mauritius 
1814911    05/05/2009 
ASTRUM LIMITED 
trading as  ASTRUM LIMITED 
2 A GAYA SINGH STRRET PORT LOUIS MAURITIS 
MANUFACTURER & MERCHANTS 
A COMPANY INCORPORATED UNDER THE LAWS OF MAURITIUS. 
Address for service in India/Agents address: 
L & M INTERNATIONAL 
A-48, YOJNA VIHAR, DELHI-110092 
Proposed to be Used 
DELHI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES.  
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1814971    05/05/2009 
BALTUR S.P.A 
trading as  BALTUR S.P.A 
CENTO (FERRARA) ITALY VIA FERRARESE 10 
manufacturers, traders and services providers 
Address for service in India/Agents address: 
ANAND AND ANAND. 
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013. 
Used Since :03/01/1996 
DELHI 
APPARATUS FO RHEATING, STEAM GENERATING, REFRIGERATING, 
DRYING, VENTILATING, BURNERS, BOILERS, HEATING UNITS, SATER 
HEATERS, RADIATORS, AIR CONDITIONERS, HEAT PUMPS, WATER 
COOLERS, CONVECTORS, HEAT PUPMPS, WATER COOLERS, CONVECTORS. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING 
REGISTRATION NO.710443  
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Advertised before Acceptance under section 20(1) Proviso 
1815616    07/05/2009 
KANUBHAI MANGALDAS PATEL 
trading as  AMBICA PLASTIC INDUSTRIES 
7, PATEL ESTATE, OPP. PREM NAGAR II, MEMCO, PETROL PUMP, NARODA 
ROAD, AHMEDABAD - 382345, GUJARAT 
MANUFACTURER & MERCHANT 
Address for service in India/Agents address: 
T.C.PATEL & CO., 
229, GOLDEN PLAZA, OPP. ARYA SAMAJ MANDIR, OUT SIDE RAIPUR GATE, 
KANKARIA, AHMEDABAD - 380 022 
Used Since :18/12/1995 
AHMEDABAD 
P.P.COCK VALVE (PLASTIC) SANITERY PRODUCTS, P.P FITTINGS, PIPES 
(PARTS OF SANITARY INSTALLATIONS) INCLUDED IN CLASS - 11.  
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1815870    07/05/2009 
DE&E HOLDING GROUP CO. LTD., 
trading as  DE&E HOLDING GROUP CO. LTD., 
XIAOSHAN, HANGZHOU CITY, ZHEJIANG, PROVINCE, P.R. CHINA 
MANUFACTURER 
Address for service in India/Agents address: 
KIRIT F. DANTANI 
ALL INDIA TRADE SERVICE COMPANY, 252/3014, SUNDARVAN 
APPARTMENT, SOLA ROAD, NARANPURA, AHMEDABAD13 
Used Since :01/04/2009 
AHMEDABAD 
WATER HEATERS; BAKERS OVENS; GAS BURNERS, HOT PLATES; 
MICROWAVE OVENS [COOKING APPARATUS]; EXTRACTOR HOODS FOR 
KITCHENS; HYDRANTS; BATH TUBS; WASH-HAND BASINS [PARTS OF 
SANITARY INSTALLATIONS]; WASH-HAND BOWLS [PARTS OF SANITARY 
INSTALLATIONS]; HAND DRYING APPARATUS FOR WASHROOMS; TOILET 
BOWLS; SHOWER CUBICLES [ENCLOSURES (AM.)]; SINKS; URINALS 
[SANITARY FIXTURES]; BATH INSTALLATIONS; SHOWERS; DISINFECTANT 
APPARATUS INCLUDED IN CLASS - 11.  
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Advertised before Acceptance under section 20(1) Proviso 
1816410    11/05/2009 
VELJIBHAI NARANBHAI PATEL 
VELJIBHAI NARANBHAI PATEL 
ASHVINKUMAR SANTIBHAI HIRPARA 
BHARATBHAI SANTIBHAI HIRPARA 
SMT. JAYABEN SANTIBHAI HIRPARA 
SMT. SARLABEN RAMESHBHAI PATEL 
HARESHBHAI KANTIBHAI TILALA(PATEL) 
RAMESHBHAI BHURABHAI BOGHRA 
SMT. BHARTIBEN DILIPBHAI TILALA 
trading as  MARUTI METALS 
S.NO. 204, PLOT NO. 2, SIDC ROAD, AT- VERAVAL (SAPAR), TAL- 
KOTDASANGANI, DIST.- RAJKOT - GUJARAT 
MANUFACTURER & MERCHANTS 
Used Since :15/04/2009 
AHMEDABAD 
COOKING STOVE. ALL TYPE OF ITEMS IN CLASS-11  
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Advertised before Acceptance under section 20(1) Proviso 
1816506    11/05/2009 
M/S.GREENDIAMZ BIOTECH PVT. LTD., 
trading as  M/S.GREENDIAMZ BIOTECH PVT. LTD., 
SETU, SUITE 303-4-5, SHILP CROSS ROAD, OFF C.G.ROAD, AHMEDABAD - 
380 009, GUJARAT 
MANUFACTURER AND MERCHANT 
A COMPANY INCORPORATED UNDER THE INDIAN COMPANIES ACT 
Address for service in India/Agents address: 
Y. J. TRIVEDI & CO. 
YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, NR. JAHANVEE 
RESTAURANT, UNIVERSITY RD., AHMEDABAD-380 015. 
Proposed to be Used 
AHMEDABAD 
ALL ITEMS OF RENEWABLE AND SUSTAINABLE ENERGY PRODUCTS SUCH 
ELECTRIC APPLIANCES DRIVEN THROUGH WIND, SOLAR AND THERMIC 
REACTIONS AND APPARATUS FOR LIGHTING, HEATING, STEAM 
GENERATING, COOKING REFRIGERATING, DRYING, VENTILATING, WATER 
SUPPLY AND SANITARY PURPOSES ALL INCLUDED IN CLASS-11.  
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1816887    12/05/2009 
K.J.GEORGE 
trading as  K.J.GEORGE 
MANIKKIRI CROSS ROAD, PALLIMUKKU, KOCHI-682016, KERALA. 
NOT AVAILABLE 
Address for service in India/Agents address: 
MURTI & MURTI, ADVOCATE 
KRISHNASWAMI ROAD, COCHIN - 682 035. 
Used Since :01/01/2005 
CHENNAI 
MIXER GRINER, WET GRINDER, INDUCTION COOKER, WATER PURIFIER, 
PRESSURE COOKER, WATER DISPENSER, WASHING MACHINE, VACCUM 
CLEANER, ELECTRIC COOKER, BREAD TOASTER, ELECTRIC  KETTLE, 
HAND MIXER/BLENDER, REFRIGERATOR, MICROWAVE OVEN, GAS 
STOVE/COOKING RANGE, EMERGENCY LIGHT, TORCH, CFL, CFL (LED), 
PEDESTAL FANS, CEILING FAN, TABLE FAN, WALL FAN, EXHAUST FAN, 
BOX FAN, IRON BOX  
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Advertised before Acceptance under section 20(1) Proviso 
1817203    12/05/2009 
EUREKA FORBES LIMITED 
L-11, SOUTH EXTENSION PART-II, 2ND AND 3RD FLOOR, NEW DELHI-110049.
. 
AN INDIAN COMPANY INCORPORATED UNDER COMPANIES ACT,1956 
Address for service in India/Agents address: 
SAIKRISHNA & ASSOCIATES 
D-5, SECOND FLOOR, SECTOR-10, NOIDA-201301 (U.P.) 
Proposed to be Used 
DELHI 
CARTRIDGE CONSUMPTION INDICATOR FOR WATER PURIFIERS AND 
PARTS THEREOF; ALL BEING GOODS INCLUDED IN CLASS-11  

3991
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Advertised before Acceptance under section 20(1) Proviso 
1817225    12/05/2009 
MODI HIRENBHAI MANILAL 
trading as  MODI HIRENBHAI MANILAL 
E/401, AMRAVATI APPARTMENT, MALLINATH PARK, NEAR RANG SAGAR 
FLAT, P.T. COLLEGE ROAD, PALDI, AHMEDABAD - 380 007, GUJARAT 
MANUFACTURERS & MERCHANTS 
Proposed to be Used 
AHMEDABAD 
WATER PURIFYING TREATMENT PLANT INCLUDED IN CLASS 11.  

3992
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SALUS  

 
Advertised before Acceptance under section 20(1) Proviso 
1817694    13/05/2009 
MONARCH BATH PVT. LTD. 
trading as  MONARCH BATH PVT. LTD. 
481, Maulana Azad road (ladi bazar) Mumbai- 400 004 
MANUFACTURER TRADER AND DEALER 
A COMPANY REGISTERED UNDER THE ACT 1956 
Used Since :01/12/2007 
MUMBAI 
BATH FITTING AND ACCESSORIES, SANITARY WARE AND ACCESSORIES 

3993
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1817789    14/05/2009 
RAM LAL RAJPUROHIT 
trading as  MAK GOLD CABLE INDUSTRIES 
NO-12, KALKI INDUSTRIAL ESTATE, WARD NO.17,MAGADI MAIN ROAD, 
KAMAKSHIPALYA,BANGALORE-560079. 
MANFACTURERS AND MERCHANTS 
PROPRIETOR 
Address for service in India/Agents address: 
DELHI REGISTRATION SERVICES 
85/86, GADODIA MARKET, KHARI BAOLI, DELHI - 110 006 
Used Since :01/01/1997 
CHENNAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES. 
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED T.M.NO.1048544  

3994
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Advertised before Acceptance under section 20(1) Proviso 
1817790    14/05/2009 
RAM LAL RAJPUROHIT 
trading as  MAK GOLD CABLE INDUSTRIES 
NO-12, KALKI INDUSTRIAL ESTATE, WARD NO.17,MAGADI MAIN ROAD, 
KAMAKSHIPALYA,BANGALORE-560079. 
MANFACTURERS AND MERCHANTS 
PROPRIETOR 
Address for service in India/Agents address: 
DELHI REGISTRATION SERVICES 
85/86, GADODIA MARKET, KHARI BAOLI, DELHI - 110 006 
Used Since :01/01/1997 
CHENNAI 
APPRATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES. 
THIS IS SUBJECT TO ASSOCIATION WITH PENDING REGISTRATION NO.1048545  

3995
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1818847    15/05/2009 
SHAMEEM T.P. 
trading as  SHAMEEM T.P. 
ARIYERI HOUSE, PERODE POST, KOZHIKODE DIST-673 504, KERALA 
MANFACTURERS AND MERCHANTS 
Address for service in India/Agents address: 
GUDWILL & GOODWILL. 
41/785, "SWATHI" C.P. UMMER ROAD, COCHIN - 35, KERALA. 
Used Since :01/01/2008 
CHENNAI 
FAN, TUBE, CFL LIGHT, INSTALLATIONS FOR LIGHTING, HEATING, STEAM 
GENERATING, COOKING, REFRIEGERATING, DRYING, VENTILATING, 
WATER SUPPLY AND SANITARY PURPOSES  

3996
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Advertised before Acceptance under section 20(1) Proviso 
1819396    18/05/2009 
NATWARBHAI DAYABHAI PATEL 
trading as  VARAHI POLYMERS 
18/137, NILKANT MAHADEV CHAWL, OPP. MATAR BHAVANI VAV, 
ASARWA, AHMEDABAD - 380014, GUJARAT 
MANUFACTURERS AND MERCHANTS 
Address for service in India/Agents address: 
JIGNESH J. SHAH. 
PARTH ON THE CANAL, NR. NILESH PARK MANINAGAR EAST, 
AHMEDABAD 380 008. 
Used Since :25/06/2008 
AHMEDABAD 
PVC PLASTIC RANGE OF SANITARY PRODUCTS.  

3997
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LOOKVE  

 
Advertised before Acceptance under section 20(1) Proviso 
1820438    21/05/2009 
UMMED CHHALANI 
trading as  VINAYAK ENTEPRISES 
274 A, IIND FLOOR PITAM PURA VILLAGE NEAR SHIVA MARKET DELHI-
110034. 
MERCHANT & MANUFACTURER 
Address for service in India/Agents address: 
LALJI ADVOCATES 
A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -110092. 
Used Since :01/04/2005 
DELHI 
AUTO BULBS, AUTO TUBES, AUTO LAMPS, AUTO LIGHTS, AND LIGHT 
ACCESSORIES.  

3998
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Advertised before Acceptance under section 20(1) Proviso 
1820446    21/05/2009 
K.VENKATESH REDDY 
trading as  S.V. ENTERPRISES 
NO-44, BSK NILAYA,(BASEMENT), NAIDU LAYOUT, VASANTHPURA MAIN 
ROAD, KONANAKUNTE CROSS, BANGALORE-560062, KARNATAKA. 
SERVICE PROVIDERS 
A PROPRIETORSHIP CONCERN 
Used Since :01/04/2008 
CHENNAI 
APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, 
REFRIGERATING, DRYING, VENTILATING, WATER SUPPLY AND SANITARY 
PURPOSES  

3999
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JAINKO  

 
Advertised before Acceptance under section 20(1) Proviso 
1820621    21/05/2009 
ARUNA JAIN 
trading as  VARDHMAN ENTERPRISES 
34-L INDUSTRIAL ESTATE DIGIANA JAMMU (J & K) 
MANUFACTURER AND TRADER 
Address for service in India/Agents address: 
RAHUL RAJPUT. 
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB. 
Used Since :01/04/1992 
DELHI 
BRASS VALVES & COCKS BEING SANITARY FITTING, BATHROOM 
FITTINGS & CHROMIUM PLATED FITTINGS INCLUDED IN CLASS-11 
SUBJECT TO FILING EVIDENCE IN SUPPORT OF USER.  

4000
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Advertised before Acceptance under section 20(1) Proviso 
1821348    25/05/2009 
ASHOK M. ARDESHNA 
trading as  GANESH SALES AGENCY 
G-8, MANANDI JEWELS PLAZA, (OPP. RA, MEDICALS), NEAR GOUTHAM 
JEWELLERS, NAGARTHPET MAIN ROAD, BANGALORE - 560 002, 
KARNATAKA. 
MANUFACTURERS AND MERCHANTS 
A SOLE PROPRIETOR 
Address for service in India/Agents address: 
TRADESEC INTELLECTUAL PROPERTY ORGANISATION PVT. L 
GHANSHYAM HOUSE, 9, SHRINAGAR SOCIETY, OPP. SARDAR PATEL 
STADIUM, NEAR GOLDEN TRINAGLE, AHMEDABAD14 
Used Since :16/05/2009 
CHENNAI 
COOKERS AND COOKER PARTS, GAS LIGHTER, APPARATUS FOR 
LIGHTING, HEATING, STEAM GENERATING, COOKING REFRIGERATING, 
DRYING, VENTILATING, WATER SUPPLY AND SANITARY PRUPOSES 
INCLUDED IN CLASS 11.  

4001
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Advertised before Acceptance under section 20(1) Proviso 
1821429    25/05/2009 
MOHAMMED SHAFI 
trading as  MOHAMMED SHAFI 
CORPORATE CLUB, MADARI TOWER, NEAR HEAD POST OFFICE 
KACHERIPPADI,MANJERI, MALAPPURAM DISTRICT, STATE OF KERALA - 
676 121, INDIA. 
NOT AVAILABLE 
Address for service in India/Agents address: 
P.P.A. SAGEER 
SAGARAM, CHENGARA, AREAKODE,MALAPURAM DIST KERALA 673 639 
Used Since :04/02/2009 
CHENNAI 
AIRCONDITIONERS,COOLER, GEYSERS, CEILING FANS, TABLE FANS, 
EXHAUST FANS, LIGHTING PRODUCTS,& FITTINGS, LIGHT GENRATING 
DEVICES, FANCY LIGHTS, INDICATORS, FLICKER LAMPS, DECORATIVE 
FITTINGS, LOW VOLTAGE TRANSFORMERS, NIGHT LAMPS, CEILING 
ROSES, ELEMENTS, TORCHES EMERGENCY LIGHTS, BULBS, TUBELIGHTS, 
COMPACT FLOURESCENT LAMPS, MAGNETIC INDUCTION COOKERS, GAS/ 
ELECTRIC COOKERS, ELECTRIC COOKING UTENSILS, ELECTRIC PRESSURE 
COOKERS, SAUCEPANS, STOVE & PARTS, HOBS AND HOODS, BURNERS 
AND CHIMNEY, ELECTRIC GAS LIGHTERS, ELECTRIC OVENS, HAIR DRIERS, 
WATER TREATMENT PLANTS, WATER PURIFICATION INSTALATIONS, 
WATER PURIFYING APPARATUS AND MACHINES  

4002
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ZENTA  

 
Advertised before Acceptance under section 20(1) Proviso 
1821643    25/05/2009 
.J.P.ELECTRICALS 
D-11 SUDARSHAN PARK NEAR MOTI NAGAR NEW DELHI-15 
MERCHANTS & MANUFACTURERS. 
Address for service in India/Agents address: 
SUNRISE TRADE MARKS CO. 
NANDD GRAM ROAD OPP: SHRI HARI MANDIR, 882, GALI NO.10, SEWA 
NAGAR, GHAZIABAD-201001 (U.P.) 
Used Since :01/04/2006 
DELHI 
FANS COOLERS EXHAUST FAN HEATERS HEATING ELEMENTS ROOM 
HEATER WATER BOILER IMMERSION ROD ELECTRIC CATLE GEYSERS GAS 
CABINET HEATER GEYSER HOT PLATE HEAT CONVECTORS TABLE LAMP 
COOKER WATER DISPENSER DRYING VENTILATING CFL AND OVENS 
INCLUDING IN CLASS-11  

4003
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NEELPLAST  

 
Advertised before Acceptance under section 20(1) Proviso 
1822115    26/05/2009 
MANGILAL CHOUDHARY 
trading as  MANGILAL CHOUDHARY 
8-3-230/A/1,PLOT NO 1, APSFC OFFICERS COLONY, VENKATGIRI 
YOUSUFGUDA HYDERABAD- 500 045 ANDHRA PRADESH , INDIA 
MANUFACTURER ,MERCHANT AND EXPORTERS 
Address for service in India/Agents address: 
DASWANI & DASWANI. 
409, PRAJAY CORPORATE HOUSE, 1-10-63 & 64, CHIKOTI GARDENS, 
BEGUMPET, HYDERABAD - 500 016. INDIA. 
Used Since :01/04/2001 
CHENNAI 
WATER TANKS;SWR FITTINGS,C.P.FITTINGS AND ACCESSORIES FOR 
WATER SUPPLY PURPOSE ONLY  

4004
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NEROPLAST  

 
Advertised before Acceptance under section 20(1) Proviso 
1822116    26/05/2009 
MANGILAL CHOUDHARY 
trading as  MANGILAL CHOUDHARY 
8-3-230/A/1,PLOT NO 1, APSFC OFFICERS COLONY, VENKATGIRI 
YOUSUFGUDA HYDERABAD- 500 045 ANDHRA PRADESH , INDIA 
MANUFACTURER ,MERCHANT AND EXPORTERS 
Address for service in India/Agents address: 
DASWANI & DASWANI. 
409, PRAJAY CORPORATE HOUSE, 1-10-63 & 64, CHIKOTI GARDENS, 
BEGUMPET, HYDERABAD - 500 016. INDIA. 
Used Since :01/04/2001 
CHENNAI 
WATER TANKS; SWR FITTINGS,C.P.FITTINGS AND ACCESSORIES FOR 
WATER SUPPLY PURPOSE ONLY  

4005
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EUROCON  

 
Advertised before Acceptance under section 20(1) Proviso 
1822117    26/05/2009 
MANGILAL CHOUDHARY 
trading as  MANGILAL CHOUDHARY 
8-3-230/A/1,PLOT NO 1, APSFC OFFICERS COLONY, VENKATGIRI 
YOUSUFGUDA HYDERABAD- 500 045 ANDHRA PRADESH , INDIA 
MANUFACTURER ,MERCHANT AND EXPORTERS 
Address for service in India/Agents address: 
DASWANI & DASWANI. 
409, PRAJAY CORPORATE HOUSE, 1-10-63 & 64, CHIKOTI GARDENS, 
BEGUMPET, HYDERABAD - 500 016. INDIA. 
Used Since :01/04/2001 
CHENNAI 
WATER TANKS; SWR FITTINGS,C.P FITTINGS AND ACCESSORIES FOR 
WATER SUPPLY PURPOSE ONLY  

4006
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Advertised before Acceptance under section 20(1) Proviso 
1822320    26/05/2009 
MANISH GORDHANBHAI RUPAPARA 
trading as  M/S. CARE TECHNOLOGIES. 
120, NEW SANKLAP COMPLEX, S.T.ROAD, JUNAGADH - 362 001 DIST.- 
JUNAGADH 
MFNUFACTURER / MERCHANTS 
Address for service in India/Agents address: 
D.C. DANI & ASSOCIATES 
602, SUKH SAGAR COMPLEX, NEAR HOTEL FORTUE LANDMARK, ASHARM 
ROAD, USHMANPURA, AHMEDBAD-380013 
Used Since :14/12/2008 
AHMEDABAD 
WATER PURIFICATION INSTALLATIONS AND WATER PURIFYING 
APPARATUS AND MACHINES INCLUDED IN CLASS-11.  

4007
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Advertised before Acceptance under section 20(1) Proviso 
1822433    27/05/2009 
MR. GIRISH GUPTA 
trading as  MR. GIRISH GUPTA 
142 DEEPALI ENCLAVE PITAMPURA NEW DELHI-34 
MANUFACTURERS, TRADERS 
INDIVIDUAL 
Address for service in India/Agents address: 
P.C. TRADE MARK 
OFFICE NO. 380- III, G.S.C. SECTOR-29, NOIDA, G.B. NAGAR, (U.P.) 
Used Since :02/02/2008 
DELHI 
DOMESTIC WATER FILTERS AND PURIFIERS. INDUSTRIAL WATER FILTERS 
AND PURIFIERS.  

4008
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Advertised before Acceptance under section 20(1) Proviso 
1823148    28/05/2009 
TEJAL SANJAY REDKAR 
trading as  PharmafabTEC Steel Equipments 
55/1388, Saikripa Co-op Housing Society, Kannamwar Nagar # 1, Vikhroli (East), 
Mumbai - 400 083. 
MANUFACTURER 
INDIAN NATIONAL 
Address for service in India/Agents address: 
KRISLAW CONSULTANTS 
BUILDING NO.4, C/104, SHANKESHWAR PALMS, BEHIND MODEL SCHOOL, 
KUMBHARKHANPADA, SUBHASH ROAD, DOMBIVILI(W) 421202 
Used Since :01/12/2007 
MUMBAI 
SANMIST MACHINES, FOGING MACHINE, CLEAN ROOM EQUIPMENTS  
 
 

4009




